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Discussion on the working of the Ministry
of Human Resource Development
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THE DEPUTY CHAIRMARN: | think, we wil continue with the
discussion after lunch. There are only four minutes left for 1 o'clock. The
next speaker is Shri Eduardo Faleiro. Se, | adjourn the House till 2 o'clock
and then we will continue with the discussion.

The House then adjourned for lunch at fifty-seven minutes
past twelve of the clock.

The House re-assembled after lunch at two of the clock,
[THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair]

THE VCE CHAIRMAN (SHRI SANTOSH BAGRODIA): Eduardo
Faleirgji, you will cantinue.

SHRI EDUARDO FALEIRO (Goa): Sir. if you permit me, | will start
before continuing.

THE VICE CHAIRMAN {SHRI SANTOSH BAGRODIA) @ All right, you
start.

SHRI ECUARDC FALEIRO: Mr. Vice-Chairman, | thank you for
giving me the opportunity to speak on the discussion of the working of the
Ministry of Human Resource Development. [t has been truly said that
‘knowledge i3 power' and in any human development index, education is a
major factor for computing such an index. A country is truly powerful, and,
it has always been so, only when its population is highly educated. This is
even more true today, at this point of time, when we are living in a
"knowledge society", where knowledge is the key. In the next generation -
the generation that comes after me, after us a man who is iliterate, even in
India, will have very little scope. He will have hardly any employment. A
person must be, at least, abie to read the instructions as to how he should
act in the factory. Or even in agriculture, he must be able to read the
instructions.  What is written on the label, at least, he must be able to readg
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that. If he does not have this basic literacy, the man is at a loss and we as
a country wil be consigned to the ghetto of the giobal community, if we do
not overcome the serious problems that we have tcday, in terms of
iliteracy. | need not point out that in just terms of quantity India has the
largest number of illiterate people in the world. Considering ail these facts,
over the last 60 years, we have taken steps to pay particular attention to
education. This, | must say, was very much true particulary at the time of
Shri Rajiv Gandhi. Shri Rajiv Gandhi's Government did two things. Firstly,
increased quantitatively the funding for education. He was actually the
person who created the Ministry of Human Resource Development to give a
focus and importance to this subject in its totality, It was he who gave an
increased funding, in spite of all difficulties, to education and human
resource development. At that point of time, during Shri Rajiv Ganchi's
time., we reached almost 4 per cent -- or maybe even we surpassed 4 per
cent -- of the GDP. This was unprecedented and it has remained
unprecedented, upto stage, as a percentage of GDP. The commitment in
the Natonal £ducation Policy was to move, as early as possible, to 6 per
cent of GDP for education and for human resource development in generai.
This was advised by the Kothari Commission and it had been accepted by
the Government itself. Then, it was not a question of acceptance. It was a
question of doing. This is what he did actually in terms of, as | have said,
increasing the funding and in terms of giving a focus to policy on education
so that we actually develop a scciety which is in tune with the Constitutional
objectives of secularism, democracy and egalitarianism, the main focus
being on quality education. That is what the National Education Policy, 1986
was all about; quality education, equal opportunity in access to sducation,
gender eqguality and really moving towards or at least within a comparatively
limited period of time halving the rate of illteracy in this country. These are
the things that were done then. The National Education Policy was debated
in detail by the Central Advisory Board of Education where the
representatives from the State Governments were represented. We can
never forget when we discuss education that education is in the Concurrent
List of the Constitution. Therefore, no Government should forget it.

Unfortunately, this Govermment does forget and does not care about
complying with this mandate. Education being in the Concurrent List of the
Congstitution, the Stdtes must be consulted; their views must be elicited. If
they disagree, then some sort of agreement must be reached, a national
consensus must be reached. !f there is no national consensus, there is no
national policy. You can't call a policy a national policy only because it is
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made by the Government of india, if it does not have the suppoit of the
State Governments. We are living in a federal or a gquasi-federal
structure and we can never forget that. Therefore, what | am saying here is
that this tremendous boost that we had given, and rightly so, to education
and human resource development, particularly at the time of Shri Rajiv
Gandhi by increasing funding substantially to unprecedented levels, as |
have said, almost to 4 per cent or a little above 4 per cent of GDP, a level
which had not been reached before nor after, and then also focusing on the
National Education Policy of 1986 which is still in force and was debated in
great detail by the State Governments in the Central Advisory Board of
Education and was debated in great detail in this Parliament itself and the
Pariament passed it unanimously, the matter of deepest concern is that all
these things that were done then and should have continued with the same
emphasis, if not greater emphasis, are now being given a go-bye. The
Constititional objectives as set up in the Preambie of the Constitution are
being forgotten, Secularism, democracy, egalitarianism, etc, are being
forgotter. What we had done in terms of funding, that is not done any
more. The focus we had given to equal access to education, common
school system and all these things are necessary if the country has to really
progress and o join the comity of nations as an important member of the
global knowledge society. All these things have been given a go-bye. This
is a disaster., There is no other word to express it, but this is a disaster
and | will appeal to the Government to reverse these policies. Now, the
hon. mover of the debate had made a very good speech, very good in term
of rhetoric, but the rhetoric is very far away from the reality and this
Government - | must admit it and | must concede - is very good at rhetoric.
But, then, the reality doesn't seem {o matter, the reality doesn't seem to
matter to this Government and that is how in November, 2001, mind you,
one-and-a-half year ago, in greatest haste, the Government brought in
Pariiament, introduced, considered and passed, all in the same session, in
that short session of Parliament, the 83 Constitution Amendment Bill for
*he universal compulsory education. Now it is the 83 Constitution
Amendment Bill. Now, one-and-a-haf year have passed. What has
happened? Of course, at that point, the four Assembly elections were on
the anvil, you see, the eiections to Punjab, Uttar Pradesh, Uitaranchal and
Manipur, and, therefore, this must be a coincidence, or may be more than a
coincidence. It is for the Minister to explain. What was the hurry? Up to
now, one-and-a-half year later, this provision, which is now in 83"
Constitution Amendment, has not been implemented and it is not in sight
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when it will be implemented, if at all. | asked a question from the hon.
Minister on the universalisation of elementary ecucation on 21% February,
2003, and this is Unstarred Question No.394, and there | asked the Minister
and the . Government, now that you have passed the Bill in such a
tremendous haste one-and-a-year ago, when are you going 1o implement
it?  And, what was the hurry? | got from the Minister a reply saying that
this 83" Constitution Amendment i8 not going 1o be implemented until and
Lnless a Central fegisiation is being brought in. Now, what be says here,
and | quote, 't is to be followed by Central legislation with detailed
mechanism to implement the Constitution {(Amendment) Act." Now, the
question is: what was the hurry in passing the Act? And, then, when are
you bringing this Central legislation, please teli us Mr. Minister. | am going
10 ask another specific question - apart from making a speech here, the
whole point is getting information from the hon. Minister - when are you
going to bring here the Central legislation to implement this Act? It 15 a
Question. One-and-a-half year have passed, and then, how are you going
to do it? You have no way of doing it, Mr. Minister, and { don't largely
biame you, you see, because the Government doesn't listen to you. | read
in the paper that the Government is not giving you the money. The short
point 18 this, Mr. Vice-Chairman, the Government has no money, whatsoever
to implerment this Act which was brought with such a great fanfare, and |
will pont out how this happens. To begin with, look at the shocking facts,
let ws forget their rhetoric and let us look at all our facts, and the shocking
facts are these that after passing the 837 Constitution Amendment, the
Department of Elementary Education gets less money this year than it got
last year. |If this is not shocking, what is? | must point out here that the
Tapas Mazumdar Committee had assessed the requirement for
universalisation of elementary education at something like a little more than
FRs. 13,000 crares. [t was, as a matter of fact, Rs.13,700 crores per year
according to the Tapas Mazumdar Committee. Then, comes the
Government with the 83" Constitution (Amendmant) Bill, and in the Financial
Memorandum, you must have noticed that it mentions, what we require is
just Rs. 9,800 crores. How, you have brought down from Rs.13,700 crores
to wst Rs.9,800 crores is a matter which has never been explained to this
House, and having Rs. 9,800 crores per year, and having done this, where
is the money now? As | have said, you have given less money, this year,
than you gave iast year. Now you have brought in Sarva Shiksha Abhiyan.

And, for that Sarva Shiksha Abhiyan, you have allocated something like
Rs.1,500 crores or thereabout. From where do you get this money? By
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destroying very good schemes and programmes which were there in the
field of educationt The major programme which was tiere in primary
education created by the National Education Policy, 1986, as revised in
1992, was the Operation Blackboard., The Operation Blackboard was to the
effect that all our schools would have proper classrooms, that our schools
would have sufficient number of teachers. And this was done. This was
actualty started with the objective that our schools would have primary
education for at least four years. And, this necessary, wonderful
programme has now been abolished. Of course, a politically correct
expression is used saying, ‘merged in Sarva Shikshan Abhiyan'. ‘Merged'
means and in effect, in substance, abolished. 'Merged' means that you are
now substituting this procgramme 'Operation Blackboard’, which was so
necessary, by something known as ‘“alternative” - education or ‘“informal®
education, where, according to your own Government reports, there are no
classrooms, only three years' education at the maximum, and no teachers.

There are only para-teachers. Who is a para-teacher? A para-teacher is
somebody who is recruited on a contract for a period of time; maybe, one
year at the most. Usually, it is either a local grocer or a baker or maybe
even a student who is recruited: He has no future in this profession
because he is on a contract. He doesn't apply his mind. He is not even
there. Very often, the reports are -- from Government -- that they are
collecting the money without” even going there. And this is a disgraceful
thing to de, to give to the people of this country, in the name of education,
a total absence of education; a caricature of education, a tragic caricature
of education, that goes by the name of informal or alternative education.

Now, Sir, this is what is being done. You have removed this good,
essential programme 'Operation Blackboard’, taken out Rs. 58 crores or
thereabout, and put it in Sarva Shiksha Abhivan. And, you have also
removed many other programmes including the Central Rlan for the North-
Eastern States. A sum of Rs.328 crores was allotted last year for this. This
is 4 commitment made by the Prime Minister. Our Prime Minister, when he
goes there, always makes commitments everywhere, And, immediately,
promptly, the Government follows it with an aflocation, which, promptly, the
Government cancels. An example is this Central Plan for the North-Eastern
States. Now, the North-Eastern States’ Plan has been cancelied this year.

They say, it has been ‘'merged'. That means there will be no attention paid,
when the North-Eastern -States require s0 much attention. Jlliteracy is
rampant there; excepting, perhaps, Mizoram, all the North-Eastern States
require this Plan. | am sure, the people-from the North-Eastern States will
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rebel and register their strongest protest against the canceilation of this
programme which was for their benefit and was essential for the people of
that area to come up to levels in which they can compete nationally to
begin with, and then, all of us can compete globally. This is a question to
which | will come in 8 moment. Therefore, this is the tragedy, Now, let us
assurne for a second that even this Rs.1,500 crores will be available. Where
is this Rs.1,500 crores and where is that Rs.13,600 odd crores which,
according to Tapas Majumdar Committee, is required? And, where is
Rs.1,500 crores or thereabout in your Sarva Shiksha Abhiyvan and where is
Rs.9,800 crores which, according to yourself, will be required? Yes; it is
expected that 75 per cent will be contributed by the Centre and 25 per cent
wil be contributed by the States. The States are broke. The States are
not being consulted. We have asked for this hundreds of times. Two out
of three judges of the Supreme Court - Justice Dharmadhikari and Justice
Sema -- in the Aruna Roy's case have urged the Government to reconstitute
the Central Advisory Board of Education (CABE), where all the State
Governments are represented, and to convene it - and, they have said -
before the next academic year. Now, the Government is disrespecting the
order of the Supreme Court! Why, Mr. Minister, have you not reconstituted
and convened CABE? | appeal to you to do this. | appeal to you to carry
the States along with you. Otherwise, this policy cannot be a national
policy. We are adding to the division. We are dividing people on the basis
of religion. We are dividing people ¢n the basis of economic classes. Now,
we are dividing ourselves, as the Union and the States also. | mean, how
much can we divide people who will rue after us? The Prime Minister has
said, “lraq has a lesson for all of us." Iraq is one side of the coin. There is
another side of the coin, which is sconomic aggression. And, for that, we
must be all united to fight economic aggression from any guarter
whatsoever, from outside our borders.

Now, the point is as follows. You have aliotted for Sarva Shiksha
Abhiyan something like Rs.1500 crores. Let us forget about the Tapas
Mazoomdar Committee Report. Let us look at your own financial
memarandum to the 83° Constitution Amendment Bill which is now- 83™
constitutional amendment. And there you say Rs. 9800 crores. Where from
are you going o get that? Twenty-five per cent from the States! They are
not going to give you 25 per cent, because they do not have money.
States are brcke. And you are not consulting them. You have not held any
conference of the State Education Ministers since 1998. Why, Mr. Minister?
You had not consulted the State Education Ministers, you had not convened
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their meeting and not met them for the last four or five years, Since 1998l
When will you do that? When will you have interaction with the State
Education Ministers in the forum that has been provided for this purpose?
And, therefore, they are not going to contribute 25 per cent, they have no
money and you are not consulting them. Assuming they contribute, still you
have to come out with Rs.8000 crores or so. Where i3 that money? | know
you are going to the Ministries, we read in the papers, asking them, urging
them, cajoliing them and they are ignoring you. They are not giving you the
money. You must explain to us what you are going to do. Things are
bad. This year it is awful and it is going to be ‘awfuller’, if | may use the
term, much worse, next year, because now there is a programme known as
'District Primary Educdtion Programme’ fully funded by external agencies.
Rs.1500 crores or so have been allotted for this. It gets over this year.
This is the last year. Next year, you are going to have Rs.1500 crores less.
So, this Government just has no money. | read in someé quarters, many
people calling this a3 Constitution Amendment Bill, a fraud on the
Constitution. As you can see, Mr. Vice-Chairman, | am not used to strong
words. But | cannot disagree either because that refiects the reality, You
bring things in such haste on the eve of elections, and having done so, you
do not even get the President's assent. It took you to December 2002,
more than a year, to get the President's assent. Now, you have no money
and you are going to have even less money next year. You have no way to
implernent  this constitutional amendment of universalisation of primary
education. If you have, please, tell us. From where are you going toc get
the money and how much money? When are you going to bring in this
Central legislation. which according to your reply here in Parliament is
necessary for implementing this constitutional amendment. MNow, this is
what is happening. Now, this is the situation with which we have to deal,
Mr. Vice-Chairman, on this crucial element of elementary education. Just
last Novernber, the UNESCO produced a report, that is; Education for All, a
report where, out of about 200 countries, India comes at the bottom with 27
other countries which will not achieve any of the three criteria which have
been earmarked at the earlier conference of the UNESCQO in Senegal to be
achieved by all countries by the year 2015. And the three criteria are:
Universal and compulsory elementary education, gender equality and halving
fliteracy rate. We have the dubious distinction of the company of the
countries of sub-Saharan Africa, and, of course, Pakistan - if it gives us any
satisfaction - is also there. In this tragic situation, in this open world - | am
coming -to that in a: minute - competitive world of open competition, how
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can we survive? Forget about the big rhetoric of 'we being the light of the
rest of the world,' how can we survive in this open competitive world which
the WTQO and the GATS -- | am coming t¢ that in a moment -- have now
created? Therefore, Sir, this is the tragedy of our elementary education in
the hands of this Government. It has reversed all the good things we had
done and limits itself to rhetoric and 1 will mention now talking about rhetoric
and religion and things of that sort. | had asked the Minister that there was
a report, and there was a Committee constituted in the 1990s known as the
National Steering Committee on Textbook Evaluation. Now, this Committee
submitted two reports quite some years ago. It indicted, among other
things, severat textbooks and several organisations, some of them affiliated
to the Sangh Parivar, for producing material on communal and sectarian line
which will poison the minds of the children. Therefore, | asked the hon.
Minister what action had been taken on these two reports, and the Minister
was kind enough to reply, through his letter of 6" April, 2001. | quote: “The
two reports of the Committee were circulated to the State Governmerts by
NCERT for theé necessary follow-up action. No feedback has been received
from the States”. This was on 6" April, 2001. Two years have passed.
Therefore, | am asking the hon. Minister now whether he has got this
feedback. If he hasn't, will he please remind the States? Mr. Minister, with
your intelligence and ability, if you pay some attertion, you will appreciate
that we cannot divide this country. As it is, we have problems. We have to
unite this country. We have to homogeneise this country. We have no
option but to live together. . Either we live together, or, we die separately,
especially now, during these times of globalisation, when forces are just
waiting, as the Irag war has shown, to pounce upon countries like owrs.
We have to unite as a country, not just as a country, but the region as a
whole. The European Union has shown how a region can become a potent
defence against the pressure of globalisation. The answer to globalisation is
regionalisation, to a very great extent. So, you have got to forget these
things. God will take care of all of us, or, only those of us who are God-
fearing. Maybe, others also...(Interruptions)... | cannot speak for them.

Therefore, | will appeal to you: Forget about these things for a
moment. Let us strengthen unity. Let us advance economic progress. That
is the key, When everybody is economically happy, everything is alf right. |t
is when there is econcmic unhappiness that such questions arise.
Therefore, let us concentrate on these things.
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The short point at this stage is as to what has happened in terms
of the follow-up on those two important Reports of the National Steering
Committee on Textbook Evaluation. And, if nothing has happened, what
steps are you going to take, hon. Minister, to see that the States send you
the reports and you take action in the matter -- whether they are affiliated
to the Sangh Parivar or'not. Such organisations cannot, and should not, be
allowed to continue with their sectarian motivation and bias in the education
of small kids, because the small kids do not forget what they get in
education. "A child is really the father of the man®, as has been said.

What has been happening in elementary education is a disaster,
But even worse has been happening at the level of higher education. Never
before have there been so many agitations and strikes by feachers and
students in universities all over the country, as have taken place over the
last few years. Education, in general is being commerciaiised, is being
privatised; disinvestment :is a big thing for this Government; they are
disinvesting everything; they are now disinvesting education alsc. But, Mr,
Minister, education is not a commaodity. 1t is a human right. Therefore, the
Government cannot disinvest education. It is not a commeodity. Fducation
has been held as a right of everybody. Education has been held as a pre-
condition for any country to be truly strong. It is not weapons that make a
country strong, as examples have shown in the recent past. It is education,
knowledge,” ability to innovate, creativity and so on. Now, you have
disinvestment in higher education. Teachers are being il treated, just as
higher education is being ill treated. | will mention here the problems of
teachers, and make an appeal. Mr. Minister, those organisations are trying
to meet you. They have asked for appointment with you any number of
times, over a period of years. Why don't you talk to them? You don't talk
to the States. You don't tak to this Parliament. As | have said, the
palicies, which are being pursued by this Government -- you will admit --
are a part of your agenda. "You are a party with a difference!’; therefore,
your policies are different. Your policies are not in consonance with the
Nationai Policy on Education, which has been approved by this Pariiament
unanimously, and which is still in force. You have to come to this
Parliament to get its approval, if you want any change in the NPE. You
have to come to this Parliament for an endorsement of the changes that
you want to bring in the NPE. You are not taking Pariiament into
confidence. You are not taking the State Governments into
confidence. Following the Fifth Pay Commission recommendations, the UGC
had recommended to the Govemment pay-scales and promotions that
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would have made the teaching profession less unattractive in relation to
comparable professions. However, the Ministry of Human Resource
Development refused to implement the UGC recommendations, leading to
countrywide protests. In September, 1998, the Ministry entered into a written
agreement with the striking teachers. Since then, however, the Ministry of
Human Resource Development has gone back on its commitinent one-by-
one. it has refused to implement what it committed and withdrawn
promotional avenues that tiey had officially notified. The plans, to
downgrade the teaching profession now envisage making all appointments
contractual. These plans are clearly part of the policy to convert the public-
funded universities and colleges into commercial enterprises with hire-and-
fire service conditions, and teachers who are forced to serve the interests of
private profit rather than help the students to develop their abilities to think
independently, critically and creatively. Not only the .Human Resource
Development Ministry has targeted negatively the service conditions of the
- teaching profession, but the Minister, Dr. Joshi, has refused to have any
dialogue with teachers. Repeated representations and agitations by teachers
across the country have been arrogantly ignored, So, this is no way. You
have to talk, Mr. Minister. You are only talking to yourself, and three or four
persons around you -- three or four persons! You have to talk to this
Parliament; you have to talk to the State Governments; you have to tak to
the academia and you have to talk to these teachers, in this particular case.
I appeal to you and urge you to have a dialogue with these teachers so that
you can soive whatever grievances there exist, and there are plenty of them
of a fundamental nature.

Now, this is the approach - disinvestment, disinvestment from
everywhere, from education also. As | have said, this is not possible.
Education is a buman right. Education is not a commodity, and, in this, this
Government is aided, abetted by the international organisations. This
Government is going even. beyond these organisations. It is aided and
abetted by the WTO and GATS. GATS, General Agreement on Trade in
Services, which makes education a commodity and puts it in the market
place, is not in the interest of India, at this point of time because then we
can only buy and send ocur money out. We cannot compete at all. At this
point of time, we are not in a position to compete internationally. What does
GATS say? GATS says that you must open your educational market - and
health also, of course, and cother services, but education is, what we are
talking about - to:everybody else; there cannot be any restrictions; and
whatever treatment you give to your own national institutions, you must give
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to the foreign institutions, So, if you give some sort of subsidy to your
universities and colleges, the same subsidy you must give to any foreign
university who wants to come and olant itself here. GATS says, therefore,
‘no subsidy'. But, they have it in good style. What happens in the WTO,
what happens in the world today, in the political and economic front? This
applies only to us - no subsidies; it does not apply, for instance, 1o the
United States. Here, the Government expenditure in education, the UNESCO
has calcuiated it, is less than 10 dollars per person. In the United States, it
is 1400 dollars per person. We are talking about a capitalist country, free
enterprise, who tells all of us about free trade, who tells all of us not to
have subsidies! The subsidy of the Government alone is 1400 dollars per
perscn! You see, they have all these big Rockfellers, Fords and so on,
which we don't have. The only hope for us here is the Government funding.
There is no other source, and therefore, GATS, at this point of time, until
and unless we become competitive and we can benefit from GATS, should
not be acceptable to this country. What are the categories in GATS? One is
cross-border services, that is, the Internet and things of this sort. We have,
the IGNOU, Indira Gandhi National Open University; quite a good thing, but
internationally, it cannot compete. We cannot compete in open universities.
Then, you have 30,000 students who are going abroad and paying there,
and the number of Indian students going abroad is increasing. Whist in
India, the number of foreign students coming here has decreased by almost
half, and | will give you, the exact figures. The number of foreign students
coming to India in 1994-95 -- Government statistics, al my statistics are
Government -- was 11,888, by 1999-2000, it had gone down to 6,988. So,
30,000, going up, and 9,000,- going dowrd Where are we competing? Then
you have commercial presence of foreign educational organisations who can
come here. Nobody is coming here. They are giving franchises (Time-bell)
I will take two minutes more. They are giving franchises. There is no
investment of anything by them. They just give a franchise where you can
use their name and they do not care further. How many foreign universities
and colleges have a presence here at the moment? How many are there?

Some known and most of them unknown? They are making big money out
of education. What we are doing at the most we have some schooig in the
Gulf for our own Indian children. We cannot do anything more. We cannot
compete with them. The only place, the only siot where we could do
something is "movement of natural persons® WWe have teachers and
academicians who could go abroad and earn something. But that is not
permitted by the developed countries. They have blocked GATS.
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Therefore, until and unless we become internationally competitive, wa have
to go slow on GATS. And | am suggesting a strategy. Before that let me
ask the hon. Minister what commitments have we made under GATS in the
field of Education. Why is this tremendous secrecy? We as Members of
Parliament do not know even what GATS is. A colleague was asking me the
other day, “"Are you talking about the GATT?" GATT is over; it is history,

GATS is the present and the future. Why don't you create awareness here
on this subject? Why don't you improve on the quality of advice you get
from your experts? The developed countries have a plethora of expertise.

They know all the ioopholes. They create ibopholes to benefit them. We
hardly know anything. So, you have to increase on the expertise available to
you. First and foremost create awareness in Parkiament, carry the State
Governments, and the academia with you explain to them what GATS is all
about. That is number one. Number two, | would strongly suggest that we
should not make any commitment under GATS in a hurry and no
commitments until you are able to tell Parliament how the country is
specifically benefited by any such commitment. The essential thing to take
advantage of GATS is to be internationally competitive. At.this rate, we are
nowhere in the picture. We are not going anywhere except to a complete
disaster, unless we increase government's funding for education at all levels
and increase it very substantially. Let us not blame the WTO or the GATS
for our problems. | will give you an example. Much before we made any
commitment under GATS, much before GATS asked us anything, a Circular
was issued by the Ministry of Human Rescurce Development on 14"
January. 2002, which gave permission to all and sundry to carry scheol
teaching .mind you, 'at school level' of foreign degrees. This particular
Circular concerns permission to take up GCE, IGCSE examination of the
University of London, IGCSE examination of Cambridge in India. It also
permits the BO, that is international Baccalaureat organisations to hold
examinations here. There is something known as a "core curriculum”. We
are discussing here and accusing each other on the curriculum. The
Minister is bravely talking about Indianisation of education, indigenisation of
curriculum, about the spritualisation of the curriculum. None of these
organisations are bothered about your curriculum. They have nothing to do
with your curriculum.  And with these foreign school certificates, students
get admission to our universities. How do you permit this? Where is the
reciprocity? Every international agreement is based on reciprocity, If we
recognise the IBO and these degrees, they have to recognise the CBSE
qualification for entering their universities, Without reciprocity, you cannot
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do this. What we are creating here is two classes of people. | must say it
again, one class of people who can pay lakhs of rupees and will get all
these foreign qualifications even at school level which was never permitted
before. Before, unless you were a son or daughter of a foreigner or of a
diplomat who has to move from country to country of you intended to
take a course not available in India, only then you ¢ould get such education
at the American school or British School, etc. And that also, on a case-to-
case basis i.e., by submitting an application and getting approval of the
Ministry. Now, no such thing is required. Now, it is open for all
Indianisation, indigenisation, spiritualization is only rhetoric to- tell the birds
and the Members of Parliament, | suppose. We are doing such type of
things without any accountabiity, without any regulatcry mechanism, and,
what | am saying here to conclude, is these policies are disastrous. This is
taking us to a deep pit of the ghetto of the world. | demand and urge and
appeal and beseech the hon. Minister to reverse these policies and return to
our policies, increase funding for education so that it becomes nationally
strong and internationally competitive and this is to be done without
hesitatiori. [f the Government does not listen to you, there is always a way
for you, Mr. Minister. Thank you. :

sfoet w=ron i (af¥esht de) | AT SoRnTeaRr AEYed, WEE W
e FAET W 99 I© oRd EY 99 W uee ¥ 3% e A i e vew &
e o¥ fer o A pewTEwr e @ v &, Wl HE Off B @ o 99 gy ot
e e & 6 e ar fEey o g wdw gouea’ st g7 R & e
# f ot i aremia ot ¢ & FRTY wiReT ¥ Ren o Wttt Rem @
wE A1 A e & i el R 3 e ot oo A & far e
wfET o A R g AN, T aat & g e T A s B Y o ate o
T EORT ot % IO M T e asy & o e & dw g e O ew
Gt FHT ey AN BN 97 @ g7 AR agar g o Sa-o g e
siRdaftorhi ot PO, I N T F AR TR I aw S Renr &
e o ®an ar) a5t 9o 5 ewr vee fiwm W e sge wom s A
qEa e a9 dw B §Y w6 @1| | quote, "The expenditure on education
should be at par with the Defence.”

TI0 FOTH0 BB F v A B spdm ofdw gon @1) 9wy 28 o,
1966 1 o R dur # o siw wer @, | quote, “The destiny of India is now
being shifted in her classroom. This, we believe, is no more rhetoric. In a
world, based on science and technology, it is education that determines the
level of prasperity, welfare and security of people.”
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SHRI BALBIR K. PUNJ (Uttar Pradesh) : Mr. Vice-Chairman, Sir,
the word '‘Brahamanwad' should not be used. No dercgatory term, against
any caste, should be allowed. ...(Interruptions)...
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SHR| B.P. SINGHAL (Uttar Pradesh} : The Chair should kindly give
a ruiing. ...f[Interruptions)...
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SHRI BALBIR K. PUNJ : | am only requesting that the term like
'‘Brahamanwad' should not be used. .. .{nterruptions)...
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SHRI BALBIR K. PUNJ: Use of any such term should not be
allowed because they may cause dissatisfaction among various sections of
the society. ..firterruptions)... It is my humble request, if you could kindly
withdraw the word 'Brahamanwad' ...(nterruptions)...

MAR. VICiz-CHAIRMAN {SHRI SANTOSH BAGRODIA) : | have heard
you. If it is unparliamentary, it will be removed. We will see the record.
.. finterruptions}...
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SHRI BALBIR K. PUNJ: Mr. Vice Chairman, Sir, Rs. 18,00,000/-
crore can't be allotted for Education. ...{Interruptions)...
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SHRI BALBIR K. PUNJ: 8ir, | was always interested in figures.
...{interruptions)...
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SHRI N. JOTHI (Tamil Nadu) : Mr. Vice Chairman Sir, | am very
happy to pammpate in the debate on the working of the Ministry of Human
Resource Development. Sir, | begin with a Tamil saying, a very old saying,
which says, 'a king will have respect only in his kingdom; whereas a scholar
will have respect wherever he goes.' That is the importance that education
is being given in our State, Tamil Nadu. It is not only Tamit Nadu, which
lays stress upon education. Qur Constitution, our forefathers, had belief in
us, and laid down what we should all be. The Preamble of the Constitution
itself, which is key to Constitution, says that we should achieve justice,
liberty, equality and fraternity. All the four can be achieved only when we
grow in education. A man without education is like a blind man. He may be
clinically alive, but socially, he is a dead person. So, education has got its
importance. Sir, the above is being laid strass on in the further provisions of
the Constitution, namely Article 21 - dignity to life; not merely animal living,
but living with dignity. It can be achieved only by improving social
standards, which in tum, can be achieved only by education. Sir, Article 37,
the Directive Principles of State Policy, insists upon the governing people,
the people in the Treasury Benches, to bear it in mind that in their
governance, they should make every endeavour to see that children of
tender age are given education and it is spread everywhere. These are all
the wisions that our forefathers had, while framing the Constitution, Fifty
years have passed. Let us see what is going on around us. Education is
now Leing commercialised. It is being commercialised fike anything; | shall
come to it a little later. How it is being commercialised - | shall show it with
examples - with the connivance and concurrence of the Central Government
authorities. | shall say it with illustration. Before that, | will have to say one
thing. Tamil Nadu is a forerunner in giving education, with the meagre funds
aliotted to it. Upto 1042, everyone is given free education. As far as the
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Scheduled Castes and Scheduled Tribes are concerned, we owe a
responsibility to them; we owe a duty to them because of the suppression
for 3000 years that we have subjected them to. We are aware of that duty;
s0, for the Scheduled Caste and Scheduled Tribe students, for whatever
duration they wish to study, whatever course they wish to study, whether it
is Engineering, Medica! or Ph.D., education is free in Tamil Nadu. As far as
gils from Scheduled Castes and Scheduled Tribes are concerned, free
bicycles are being given to them for going to. the schools. We do all this
with the meagre resources available with us. What is the assistance that we
get from the Government of India? Nothing. | say this with a great burden
on my heart, especially, when a scholarly person like Dr. Murli Manchar
Joshi is there. | know he is a scholarly person. He is an academic person.
He knows the importance of education. He has been very rightly chosen for
this Ministry. Personally, | bow to him, | respect him; he is like a guru to
me. But, unfortunately, the necessary assistance is not forthcoming as far
as our State is concerned, even though we are forerunners in education. We
have been providing free food for the past 25 years to the children in the
schools. And we have been doing all this with our own meagre resources,
tightening our belts.

Sir, | shall tell you a recent incident. Please, look at the person
who is now running the Government in Tamil Nadu! Qur leader, Dr. J.
Jayalalitha, while on.her way to the Secretariat from her residence, around
10 o'clock, saw at a particular vantage point, sorme chiidren gathering
together, applauding her, and shaking hands with her. Instead of ‘feeling
happy about that, she thought, 'at 10 o'clock in the morning, these Ehildren
shouid be in their schools, in their classrooms; why are they gathering on
the streets?’ She immediately summoned officers to get hold of the children
and their parents, and enquire as to why their children were not put in the
schools. Then they reaiised that poverty is the reason. She gave money to
them from the v funds and from the personal Minds, and they are now
put in the school. This is the Chief Minister we have got. This is the State
we are running. And what is the reciprocal assistance we are getting from
the Centre? Sir, kindly think about us. Kindly pick and choose which State
Government is doing well in this country, and please help us, You are there
to help us. When we are good, please help us.

Sir, | want  to make a specific complaint on a particular aspect. |
request the scholarly Minister to look into this. There is an- organisation
called AICTE. They are giving permission for starting engineering colleges.
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In our State, we have got 275 engineering colleges. They are ali private
engineering colleges, not the State Government run colleges. There are 275
private engineering colleges. Almost all of them are denied permission Dy
the State Government, of course, for obvious, correct reasons--either the
purpose is not good or they do not have monetary resources or they have
not fulfiled the norms reguired for the purpose. The State Government is
denying permission to them, but they get permission from the AICTE. How
they get it, we do not know! They come and start engineering colleges.
Who are they? People who sold soda water and soda colour at the bus-
stands! They are running engineering colleges! A police constable
dismissed from service for his misbehaviour is running five engineering
colleges today with the blessings of the Central Government! What social
obligations wi't they discharge? Wil they not sell education to the public?
In order to see that the seats are being sokd in a particular slot, for a
particuiar sum of money cnly, they make a click, they join together. They
say “this course - this much; this course - this much; this course - this
much!” They themselves fix up the norms and allot seats to them. They
extract money! Unless you pay the next year payment--which will not be
less than a lakh of rupees-- hall tickets for this year will not be given. We
have warned them, we have taken action, we have done everything. And
unfortunately, the same length of area- | know a particular case--is shown
for an engineering coliege, same is shown for a polytechnic, same is shown
for some other purposel Sir, this is happening right before your eyes and
under your nose. We have got specific complaints. We have been
complaining to the Central Government, and we have been requesting,
“Please withdraw the recognition.” They are not doing it. | will be the last
man to believe that & paint merchant who has been running a painting shop
will be a philanthropist in education; | cannot believe it, because | have seen
who they are, and | am a lawyer, of 27 years' standing. | am seeing who
they are, how they are running it. AICTE is something whose functioning
should be immediately looked into by the Minister of Human Resource
Development. It should be thoroughly revamped.

Sir, | have read "Oliver Twist” in my school days. Oliver has got a
character in that novel, called "Fagin®. Fagin is to train how to pick
pockets, how to commit thefts. He will try yoing students. | will not
hesitate in comparing the AICTE with Fagin's academy. That is equal to
them. | am saying this because when the State Government is objecting to
a particular college being given recognition, sitting 2,000 kms, away, how
could you give recognition? Are you consulting the State Govermment?
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Have you merited their objections? This is very strange, Sir. They may
have money with them, but that does not mean the soda-colour people and
the dismissed police constable can be allowed to run five colleges. This is
very strange and very shocking.- This is a very sorry state of affairs. . Sir,
| would fike to invite the attention of the hon. Minister t¢ an important issue
because his Ministry is very big like the Banyan tree. | am not having any
specific grievance against the Minister. Personal grievance? No. When he
came over to Tamil Nadu some time ago and suddenly developed illness,
we all felt very sad, and we all prayed that he should recover and go back
because he was a guest of our State. A guest who comes to our State
should go back in a heaithy condition. | have nothing against Mr. Murli
Manohar Joshi. | only request him, 'Please tone up the Department’. There
are some people, especially in this particular forum which | have now
indicated. Sir, Mahatma Gandhi has said -- | am born after his death; |
have nct seen his face; | have not seen him alive | have read his words --
“the soul of India lives in villages". The Tamit Nadu Government reserves 15
seats in engineering colleges, medical colleges and in certain other selected
coy-ses for rural public. The convent educated people, the I1AS ofiicers’
sons, the IPS offcers' sons, who want to take everything, they went to
court, and the court struck down that particular notification. Court is there.
1 am a awyer and | bow to that, But if the court is stopping the progress,
you must come forward, the Ministry should come forward. The Ministry
should have its eyes open everywhere. They must get infermation fron\n
various sources as to what is going on at a particular place in respact of
education. Collection of material shouid be there. They shouid come
forward. We have approached them and we should make some legislation
to make at least 15-20 per cent seats being exclusively i« served o~ rural
people 50 that they can also bicome doctors and engineers. Otherwise, it
will again be cornered oniy by those people, defeating the very purpose of
the Constitution, of the Directive Principles of the State Policy and the
Preamtie enunciated in the Constitution. We are not having much attention
on building of licraries. Library is one particular sector which is being
neglested everywhere and no thought is being given to it at all. A man can
never be built up only by education, only by reading other books and other
works of great authors the worldover as well as of our country. The library
is one particular aspect which we should think about. We are collecting a
cess, called library cess, alongwith municipal tax, and we are to some
extent managing the fibraries. Sir, | appeal to you, to begin with a Central
Library Fund, that would be given in a gracious manner, in a liberal
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manner. Please select our State and give liberally to have a cenrralised
library, to have a good library. | feel that a library should be there in every
vilage and there should be a Central assistance to the said extent and to
serve this purpose, there should be some formula worked out by the
Ministry. Mr. Faleiro said about implementation of UGC scales. He said
that the scales should be implemented. | am against it and | will tefl you
the reasons. . Sir, this UGC is already granting lot of money. The salary of
college teachers is very high. it is ealing the State Government's money
like anything. It is eating the State Government's money. The school
teachers, to begin with, they are recruited as primary school teachers and
they carry home an amount of Rs. 8,000, which the villagers do not get.

And, the professors are being paid very heavily. In fact, | want a
meratorium an their salary for quite sometime.

SHRI EDUARDO FALEIRO: Only on their salary?.._{Interruptions)...

SHRI N. JOWHI: Sir, this is my view. | have not interrupted you,
This is my view. | need a moratorium on their salary because of the
working hours of teachers. Why am | saying this? | have not Isarnt by
post. | have learnt it from teachers. My friends are teachers. Still | say
this. The reason is, when you ask them to evaluate the examination paper,
they say, "We are on strike. No, we will not evaluate™. All students' strikes
nowadays are instigated by the teachers. The teachers are instrumental in
causing strikes all over the country. Tamil Nadu has witnessed such a
strike very recently. Recently, we have witnessed a particular strike, the
Queen Mary's College strike. It was being kindled and blown out of
proportion by the teachers for their convenience. We know
that. ...(Interruptions)... The person who is laughing is not from Tamil Nadu.
He knows only laughing. He has no information.

Ty (S v view w) - puar e

SHRI N. JOTHI: | am summing up, Sir. We say mata, pita and
gure are equal to God. Mata gives us birth, pita brings up .us and guru
teaches us. | am not against the teachers. But teachers should realise their
social obligation. They should realise their obligation to the coyntry. They
should serve. They should not say that they will not evaluate the answer
papers. ... (Interruptions)...
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SHRY N. JOTHI | am not accusing ail the teachers,
...(Interruptions)...| am not accusing all the teachers. ... finterruptions)...

SHRI EDUARDQO FALEIRO: Everything is collapsing? What guru?
...(Imterruptions)... You give money to guru! ... (Interruptions)....

SHRi N. JOTHI: The guru will never say, "I will not evaluate your
papers”. The guru will never instigate a strike. The guru should teach the
studerts  He is an example of a good guru. He was teaching. | don't
think *hat he had instigated the students of the Allahabad University. |
have neard very good things about him. | am only saying about those
gurus, those pecple who instigate the students to go to the road and
organise a hartal. | am only saying about those people. This is 2 country
where we should make some sacrifice. The teachers also shoulkd come
forward to make some sacrifice for the benefit of the students. | am only
appeabny to them; | am only requesting them. Mere implementation of the
UGC policies wilt not make the whole issue a different one. It would not
help the country grow up in education. The teachers should realise their
responsibility. That is all what | am advocating.

Iy (3 ¥ vimw SRR . PO T BY | 3@ A9 JET HEw
Lo dl

SHRI N. JOTHI: My only suggestion is that whenever you iricrease
the salary of teachers, kindly give matching grants to the State
Governments. Don't make the State Governments to bear the burden.
.(nierruptions)... A matching grant should be given to the State
Governments so that the burden of the State Governments is mitigated.
The State Governments are already kneelng down so badly under the
pressure of financial burden. Don’t make them bear further burden. The
LTC has now come back. All State Government employees have already
started asking for LTC. You give them matching grant. Don’t burden them.

Finally, | have a humbie request that up to the School Leaving
Examination, that is, higher education, let the Central Government
interference be taken away fully. Imtally, according to our Constitution,
education was not a Central subject at all. it was not in the Concurrent
Lt 01952, it was purely a State subject. | don't know under whose
e arce i was brought under the Concurrent List. But from the day it was
trought under the Concuarrent List, problems cropped up. | only request
andd z2ppeal 10 the Mimnister that up 1o schoal education, it should be
cwcsively a State subject and thereafter education like technical education,
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scientific education, etc.,, should be under the Central Government's
jurisdiction. Whenever a State Governmerit objects to the establishment of
a particular college on technicali grounds, the AICTE, without the
concurrence of the State Government, should not automatically, or, in an
authoritative manner grant any affiliation. That is all | would like to say.
Thank you.
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SHR! K. RAHMAN KHAN (Kamataka): Mr, Vice Chairman, Sir, the
nation is yet to achieve six per cent expenditure on education. [f this is our
predicament, as a nation, how can we build the nation's human resource?

We have recently passed the Constitutional Amendment Bill and
given the Right to Education for chidren in the age group of six to
fourteen. It is more than a year and the Government is vet to come forward
with legislation and give effect to the constitutional right. | request the hon.
Minister to assure us as to when the legisiation is going to be introduced to
achieve this objective.

Sir, the Government has introduced several new schemes for
universalisation of education, what is called, Govermment Education
Guarantee Scheme and Alternative innovative Education Scheme in addition
to the existing.schemes to achieve the totat literacy. They are yet to take
off and reach every section of the society. It is not enough to draw up
schemes. What is necessary is that the benefit should percolate to all
sections of the society and not to a particular section. ' Sir, the per capita
expenditure on education should reach proportionately to all the groups in
the society. |If. the benefit reaches only to certain groups and does not
reach all groups, then, there will not be social justice and it will not be
possible for the Government to achieve the objective of providing education
to every section of the society. )

Sir, often, the statistics, which are presented to demonstrate the
achievement, are deceptive and misieading. Certain sections of the society
will be worst affected, if we go by the overall statistics, = ead of group-
wise statistics. There is a statistics unit in the departr ., which is the
nodal agency for collection, completion, processing and dissemination of the
educational statistics in the country. But, there are no data or statistics
avaflable about the most depressed sections of the society, the minorities,
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the backward classes. There is no statistical data given as to what is the
condition of thei. education.

It is not that | am pleading that a particular section should be taken
care of and a particular section should not be taken care of. Al should be
taken care of it is the responsibility of the Government to ensure that every
secticn of the society should get their educational right.

The statistics are not complete. There are no statistics available
regarding the Muslim community. | was searching for this statistics because
the Muslims, the mincrities are the worst sufferers in the field of education.
It is an accepted fact. Even, at the time of framing of the Constitution, it
was felt that the minorities would be neglected. That is why, a fundamental
right under Article 31 was mtroduced. Now, even after having a
fundamental right, we do not have the statistics, today, to demonstrate as
tc what is the percentage of lteracy of a particular group, which is
deprived. There are no statistics availabie.

Sir, | cile an example. As per the statistics given, the drop out
percentage in the 7" standard is 50 per cent in the cauntry. In the case of
minorities, it is 93 per cent at the 7" standard. How are you going to
bridge the gap? | am taking about the survey conducted by the
Government of Karnataka. In a pmogressive State like Karnataka, the drop
out percentage at the 7" standard is 93 per cent. If that is the case, how
are we going to bridge this 40 per cent gap between the Muslim community
and other communities? According to the statistics, this figure is 50 per
ceént. [t is totally misleading. We have to take this into consideration. Sir,
the Indian nation cannot march forward when a major segment of the
largest minority group remains backward, iliterate, unenlightened, weak and
unhealthy. It is the duty of every section of the Indian society, the State
and civil society to uplft this group, which has fallen by the wayside in the
race; and bring them to the mainstream of progress and educational
deveiopment. Instead of bringing them back to this direction, certain vested
interests and fundamentalists are trying to throw them on the wayside. The
Government talks of modernisation of Madarasas. The initiator of the
debate just now was saying that the Government nas a programme to
modernise the Macarasas. This programme is just on the paper. It is not
achieving the desirec results. Yes, there are certain programmes. The
Minister will definitely claim that there are such programmes. On the one
hand, they talk of moderrisation and on the other hand, there is a
systematic campaign to malign the Madarasas. What is a Madarasa?
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Madarasa is an educational institution for teaching Arabic. In Sanskrit, we
call it Pathshala and in English we call it schoal. There is a perception that
in Madarasas only fundamentalism is taught. These Madarasas are existing
since centuries. There are Madarasas which alse participated in the national
movement. There are Madarasas which are more than 100 years old. If
one or two Madarasas are indulging in anti-national activities, punish them
severely, Identify those Madarasas which arn indulging in such activities.
Let the people know which are the Madarasas which are indulging in such
activities. There are thousands of Madarasas. Children are going to these
schools. Are you in a position to réplace them with modern schools?
Children are going to these schools because they cannot go to the
Government schools. There are no schools for them., They want to get
primary education in their mother tongue. If you say that they have to take
education in their - mother tongue, where are the Government schools for
them? Would you assure that all these Madarasas would be replaced by
modern schools? it is not possible. Under the Constitution, it is my
furidamental right to get religious education. Nobody can prevent me from
getting religious edication. Where should | go to get my religious
education? Can you prevent me from taking religious education? No, it is
not the intention of the Constitution. If any Madarasa or a school or a
Pathshata indulges in certain activities.. ..

THE VICE-CHAIRMAN (SHRI RAMA SHANKER KAUSHIK) : Please
conclude.

SHRi K. RAHMAN KHAN: Sir, | have taken only five minutes. gi=
e ot ==t gy

IuavmeRy (of) o v wYfw) . T w, ao e B o #

oft 0 T @ TR, AT A ot S @ e R &) o wE o A
4 AW E | I8 & Weorge V& €, e W OEW A a2

Irevmee (A7 T vy #Ie) ¢ ol 2, Sfe I st ot @ ergm &
AR v A

i &0 wwwm A : & Ty % & 59 o

0 A wAeR Sirell | suewems off, aie weww aga #ewgel fwa
W @ gt w) ¥ R 5w ar ¥ S g 3w Aewayet Ruy &, R
FERY o B T wH ot S &N o gl erft se gaw v 7 o weraan
T A
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m‘m(sﬁmvﬁﬁm: AT A O, A 59 fiew ox g Aw
Y YET E | 9 3O e e onft OF qE e €, dfdT SR ma R wi g
e st urdl & wHy @ f @ T

M Fo vEAF AR . W, F T F TR A IO FHW, WET FET AL
AHT A TE FE I § 5 A S eAN AERR & 3 Ay A &, dg9 & &, s
et &Yt & a9 o &1 I @ waw & & a8 oo A Rearar s #
gae e § 6§ Ay A R frord owht & whod R owd o2,
gt frre wwcht &, ddfeaw farar smn & ol gt fgard st &1 o
dtew HaET 39 are | Frge Y gel R o 0 3 s s e @
Tl ¥ &, 5O WISl UEe el A1) W OF WSSl o) gw g7 o B, wét &
@ BH AF @ AR £ R U Aevel o o dT iy, walt @ @ SR W
ATIET WY &1, W I8 BE o+ [ FeTal & ARy & Gewmefers &, s| 7 A
A arr "W A e depd @ TeTat o €€ @) Q17 e A, s qdl 4
FXAT GIRY) R TE | AY RTH FR T o Tha 42

G e TAT F T WY aur s aave § T sl (ot s miaen:
v e we, § uied® dre o & arer € oY N 7l ggo WX AR B A @
Aevd ¥ faews At € g s A el o g A A 2 aw Aev W Aredtsw
FA B, FOEE A F FULET T A S CAPIA & g8 A &Y Sy aver-arem
TE & 55 ¥, o8  fad offe et & & o off wsige s Ea v £, gsi
T2 a1 IfF T 1 Fifcodd ¥ & ofR ¥ gT w9 A & I few sae
SoMr wedl § afdy o ar a5 oft Rowa ol &1 3@ PR &9 IS AteAET
SOl A T d w8 T W FE seorm a1 Tl e i gW st e @ 48 B
e 87 & gew 98 % w1 €, A fab s e ared € |

sit &0 vew @ - A Jren €, 2fE & g awar g sl (oo
# ay oY @l | frard? &Y aWR e € o eqer afes, A R &, oren
wered Ran &1 9o ¥ ver sl 7Y BT €, ARVl 310 SHwr amgy oY,
Swe @ Tt 87 o die # s STee S, dadw O a9 o & I e
Aevdr # aF A% e @rn 21 Y (F o 98 "evat & R A )

TR, HE # AARE YopheT 9v AnT g ARG Yqpe ¥ an R &
FET aEd § & aw ww W g g & 5 e dad & 9% & R gwr
wiefReew maiie o 9 v e ave & Ay ef 5 el o wdtew &1 AT
W@ Geried Tge & - wikew, md, swfed s i el oo TmEw,
IR BF F e B ared &, ofee R Tey vt ¥, Rfefesm A € ar ww
¥ 2l o @ o R 5 A ¥ 9w R fefee T fog S @fFe amos
oy gTeT w®n & 7 B Rehw g v witpeR S| o R |rergdtl gee e @
w5 9ifvre, Refforae o &1 o g Muslims, as a group of the society.
I am not asking Muslims as a religious group, Muslims as a group within the
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15-18 crores group of citizens. We have no statistics; we have no data and
whenever we call it, you just say that ffF gva™ & = W, FHART & TH G
&F U T T G| &9 T qu ¢ £ KA F T W, BA T qo F &
qEemr & AW Y. &9 g9 % & as citzens of this country. A group, a
section, -‘backward section, which has remained weak, which has remained
iliterate, WA T fFy oLE | oM ANA? ¥ e WA I qew &GN FON
a‘rgmg Tae ¥ W aRen aE € T 5w gu o ama H am ard? w2 g
 fav grom e, T AR ¥ A om aRd §9 g9 o et o ada?
w1 g gEd 93 wwde Ade R A g B? & Artar § B st w2
46t &, & amon € B aw R0 @ RRww 9 8, AR R 98 e e
O Pre oE | EW T A ANN? 5 e wET agoet & &7 st
gF ¥ U wry AR &1 I e W oafrawT o & anffme 30 w
afsy 7él 87 w9 vw HeHed g m omn &, oeer T w e ¥
T FIT s P o s TH AT el &? sm A UM ER AR &
BT &7 ga @ o ) o wwem 8 JwE Wik of F e 30 W I™ W
AfTeT I TRE A ATgHIRET o gve wo aftier 811 3% s¥w R
F, uE ford F T B, FiUw @ e B, Y e B, o oo

ﬁ

A

£

e e 7 B R BE? W e ot Selt 9ord? awr ot g
& 5@t & M Y wer 5 RSS & wpell & 75 diw § W &, deniefae ast A
gt 1 om #) gE Bt SR el Sord, A w5 e sl v B

meYEg, 4 2 fee & ol e we wEm Another decision which
has b .- taken is to have the Nationai Action Plan for Human Rights. Now,
what . .tioh has been taker? There are 12 issues which have been
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mentioned in the National Action Plan for Human Rights. o& @ga @ &1
If we go through this, it is a laudable one. &% @=t = s udew Rram
Tt N AN g aw d@ o O g derefae Té el gEe e &
aR & NCERT ® ®1g firw et &) & wew o frw @ 9§ sfter &Y, &
AMRe f5E avF € FET ETH Il @Y, THE N® (S B aaeae e ¥
ST TrowE Rk 5 v 2 5 B o &) agon w? # suy wE Qo A
g 5 Aeer Yo @ B gpe wEew A &, a9d) few e ¥ o Yvedik e,
frer o | @ g IO

IEH 50,000 TUY @ FYH T & but to get a B.A. graduation, he need not
spend anything. #f @ onfrer & B R gogdee ot &, s 39 self-
sustaining Tgy I sW Ms A Td v B 8, gl  wad sv W &1 s A
TF FWER ¥ I &y oA a= g d wed £, i e ¥, s ow. e
21 e afémrted w4 &t RO # R ot T & s sw. Tt & ) MBBS
giaer = €, SR @ vuv o oy &, 7l R @ $oifw e 8, o o
oy wd g £ o 3 @9 dnfidifer (FfeeT % ww o #1 Even for HMs
and IITs, he will have to spend a lot. Give pay scholarships,” like the dne
which exists in the U.S. amg 39 ¥ & it wify @iesa omaw 3 39
g &Y 9T 1 You subsidise the loan. Give interest-free loan to those
who want to take up higher education, say, in [ITs. You give them interest-
free loan, Treat it as a loan, but don't charge interest on it. Let the
Government bear the interest portion. And, the rest of it, when he starts
earning, let him pay in 15 or 20 years in instalments. Then, he will have the
seriousness. Even at the time of selaction of courses, he will realise, "I
have to pay so much. | cannot waste my time. ! will have to eamn.” He
will then have a duty. Now, with what the State spends on educating one
engineering-graduate student or one medical-graduate student, it can
educate 500 children at the primary education level. That is important, or,
one medical graduate, or, one |IIT graduate is very important. So, let them
pay because there is no social obligation. (Time-bef) @ & TE wgm &
frfrer g o Ruerd 3 o (sam)...
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suersTene (st ¥ viwe F) . v ol @ gRr ' e o R
77 § auer AR @ e )

sft 0 EHEE: R @ o A yaade waee W
IR e (o oar vigew ®Y): anud i oft At wew ate o &)
sft &0 VW @ 9§ BE §T A St Afhm ot SN €

Frerareme (sht T v S} | i SR teoTRD srEqaferaT A
o1 o1t a5 ww THT AW & HUA TG FH )

sft vHoTHO IReAforr | ST Weige, W daT e dEee w
T TN wET & gut B v &) wat ¥ W 9ga w gt A qd gorst A Sog &
M T Em AT FAEH Bl AT ey & o e e ot &) wRT aREE R
R a7 &g teT ¥ SUTHEEE AEYew, I W aww @ dmw R ¥ fimr 9w
tsuTw ¥ A aer g, @ e R IR O A e § eR o s ar
NI g Rmarftael o, S A aedt v fmmeaw e o
wEt Av-few ¥ & Ren 1ew we & oy ot 41w guim s EeR e
W UET THATEY A Al IEH BN WP B TR W B g avE R} aw-
&Y frar A gw-gw @ IEH N THEE-TEW WA B A ST eI F
i wudt F W S T o Rw T wl F W o I g e
gt fRmm yoreht Fr wmer T ohw o e gomel & arond) ¥ w-aw el 5w
fier voreh ¥ wh i T & e Y W 4% w9 ¥ oTew 91 AR oo
Tifere oftas o FiEeE & 1w o & ol A wwmmn € 9 9% R A 9w
& (FRUF)... IO FEY, IR AW o F S A S @Y o A S v gere H
g1

AR €Y W1 A 2 Bk i e W B AR o e o i AR
fves g ufty R B et s Aoeme wEr 9 ® Ll
50 =at ¥ smft Y EET WN ®iere drel, gfTai wter

o0

g7 @ Mool dee g Se¥ w4
aETT wd foracHo ¥ aE 7R o @ Awdh i et 87 v & e
1w o owEr SR AR W % ot v wr o wrae A ¥ @
v o1 g @iy adE, Yeafraw, A st e w3 o & o A wwa
ot Y fav wng vawy Y an

SRy (s vo viwv oteRs) | s oy & s oo wn?

n



RAJYA SABHA [28 April, 2003]

4.00 p.m.

Y TroTwO IEgEfoar &, & A wEd ) e § (@ wEea ¢ R
faadt @ 7R A & TE e usar & ¥R O gwTerm E) et @ @' ey
Fean &1 TR gutr Ry o dema, AV 14 @ A wrd o oorify & &) o=
v ¥ g e &, s e 39 OW @Y aae & F iy & sm ar e
T TUF WA E | AEYEE, ¥ waw @ aw &, far el gm @ 5 e
T @Y R AT & & A SEw BRET age et | 9 @1 g gfee ¥
YS9 g & e R o R o Ae-R-g % e fme frera ) osw
¥¢ g A A o Aeae) 3 At W e e w) R de @ e
FHRT FATA, ARN-R-g 1 o waw Y OF 74 WA S ITHa g1 R FTEd
w1 ArEe o1 fF o 5 2w Y @neR g9 &, Ruia IR &, qwwE g A
A SEH SRETY agd oI ®fF By Ao e ¥ @ ol g o w2 A T
e ¥ ok D w1 BN T wed Fean & R e e € gvd R g
we pu aga wa gaT | ugTe ferd @) @Et a@ e amdh & O g3 it Ao ot
@ ¥ Irg s &1 9w & f, if you educate a man, you educate an
individual; and if you educate a woman, you educate a family, srate Aféensn
® Rem X & @ oRar & e R o wear &1 Swet @ e oA &
et @1 5 o A ST BN Ft fF et o g e soem o o W
#Ht weiTE, T AYel AAEY WY A ¥ TET I 7Y $EF SOy ¥ 1 IR AR
& forg, aferest & o dquem aw g Rmn Suesm @ %, fed @t ar s M
T8, STEr AR gHNE - difeFiE ¥ A SHEERT & off, eeger et A7
ER A, ereAN A, Wireduw ¥, ardRTEs $ePERT A e R f ot v @
# woer £ 5 ged e o oy e T BN Feied, TTHEARE @Y A A
fora e ¥ Rerg o de-mRisex U9 RBar T o oy I @9 9T W Yer o,
gula § 56 W @ T fEm Tan o9 EEE TR QA @ A AT A Fe o
VAT EHIF 6IEd ¢ 9% ShE & g A8 udt St 9w W g qE of g
gt &) welER, uE AmEE Wr T @ TIEd e & &Y sters @ oo
oft & verdt =l B TR & jes T 4T @ e g, o @, 9ed A e Y
o 4RIGY A 9 FYAR & Jwm gAT 0f¥A ¥ 9F S I A, AR wEt @@
@ B few oo ot @ 2 R A & affe gfer O o w2, S9 I
foran oY SHE forw 7@ vERd & ot Swe maet 2 & fAv aet ggt o &t
Fed A8 ¥ AefEd ¥ ey Fhvid o [EERT We & 9 9 FE @ e
& W gW 99 T o & 99 fREwer) 7 ghew & o= 7 fawn e an
§EgY & geX A

SHRI EDUARDO FALEIRO: Which historian wrote what?  All that

the book szys is, "According to some scurces of the then Government, like
all Government bluffings...iterruptions;... this was also said. Also, the book
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says that the Guru really defended the Hindus, the oppressed, and that he
was a great man. finterruptions)...That s what the book says.
...finterruptions)... You ¢an read that. ...{Interruptions)...

SHRI 8. S. AHLUWALIA: Have some patience, Eduardobhai.

SHR! EDUARDO FALEIRO; That is what the book says. You read
the book.

SHRI S. S. AHLUWALIA: | am not saying that you have the
influence of the Portuguese, because you are a pure Indian. You must read
the history of Guru Teg Bahadur and his sacrifices. That reads the history
book. SER T € A€ Tl It g g F wEi-aw frw e § e &
T at By, anft gu ad urel ww g wei dfedt ov sraaR genm o wH
GfER B [ T TERNT IFITA R A THFHY RSN XA A 5 gardt mew
et iR M A ser o R S sw R H MM T ¥
forg s IEw TAUHZoAROZI0 Bt Rw | AR AN B W A aF o Her T
e @ wrareew & e 8 (wmee)... 9 g] o, A 9 S ¥ a1 a9 9
aey ff 1 A g0 T B § WA W 30T g7 £ | Tl ¥, gEON & I gu &
fag @ et &t 4t v o ot wE fp 78 A & O o T N7

i TR gX . TS ame ¥ farg Rexlh oY meE A arewa A B

sft vH.ow aEgafeRn . ¥ ot & THw & fT o paidt & f o ste ot
T fF 78, v oy ot R, ¥ ar X A L (Eum).. aE fhow ¥ foraw &)
fre g & g @ Ei wum M ¥ Far €1 A aft w doww FEOT O
... (HaEF)...

MEFHTEA: SH e & g TIT & W A
sft gr. g aEgafear: & Wit et & " ¥ TE W)
SHR! K. RAHMAN KHAN : Let there be an cbjective and correct

assessment of history. It should not be done from one point of view only,
ot ovE ¥ g e & AR A oft Wt o |/ Ad amma o e ¥

o vH.CH.IEQaferT | veuE wEe gihg, § 9 a0 9 € T e g
e w1 oy - "afte amEr s 9)Y ot W @@ 44" s afte o waw
wr A @y @ Y @ AR O 3? e shew ot fwng ag & D) gowme &
ugd W 2 aR o sREw @ R S g0 W TEn W R 5 & s
History of Sikhs % &Y forar gan &, a5 ¥ ugwv @ a7 €| 37wy, 1787 # @
SEH faceht ov sWew fran, Swd ar A ferar & - “In all the contemporary
records, mostly in Persian, written generally by Muslims, as well as by the
Maratha agents posted at a number of places in North India, there is not a
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single instance, either in Delhi or elsewhere in which the Sikhs raised a
finger against women in circumstances where there was no external check
on them. The Sikhs did not carry their women with them in their raids.
el e forelt & - The Sikhs were notorious drunkards. =t #ffs &, ¥ I
9 2 o T wEe & - it is said, wine and woman go together. Even then,
the Sikhs exhibited marvellous self-control and respect to womanhood. In
this respect, no other soldier in the world stand any comparison with the
Sikhs of those days, such were the Khafsa of Guru Gobind Singh st 3 7l
W EH TE B, ¥ I o s 1 o e T fhe oft, Ry R o afdem
BT, IFENT VHWIS TAE & FE SAE W BT FRW gIT 41 R mw & aw
WET & dar wBT 3% 6 9o AR A wa & = B daw 3 frer e R
T o | get fam # wEd & 5 T, 9l wew we & o @) e @ SR
TaTe &, 497 EGY A AFY I GET ¢ ARy Y T A g7 g f @ I
FIF FTATERETL s v AR E I @ e

A" T ¥ e Me e N & et oof o e & fag o paifl S aiv 34 &
gE TwH Ta B fhae ¥ wEEg, O 3 BT o ¥ A
UTHYNRE BT T, ST ATAT S TR WY e
W ' gE 6 MR=RE it @ ot g e 2
Tt St A & el @ w29 g 8, T BT 2, 5 BT e
T g £ O e & B Ad ot @ owm i o &, e WWoF aew g7 A mreY
S, S/ 9% g U &t Ramei 1 (W A wd).

Fraarea (3 T WY SHA) | anu puar A W |
o} T, FEgaioEr: 50 Rraw 7 g o Teeit e 4 & 9 B
Iuwrreaet (30 v WY B e &) o &, e & o d #

M qH.Ow. JEgaferar: T e F AR A oft &, A owed W@ F v A
d% @ ) ferg A @ie @w &, 9 e Rl v 9w 5w ov afvaes e
@ = B smEEE ge ueT & 3N gur gon & Aea ¥ wrEree &) wer 2 uw @
g wEn @ Fd @R 1 9 ¥ F F9a & I T e o e

Suwweme (sft v wieT ) ¢ 9 Fuar am sEd wEe A

ft v, aEgaeEr . wor A TE f v Tl B frw w9 ¥R
grmferl ¥ i a8t amelt oA gEdE WETEY W e & AR OX Oig I,
ofw w1 s W A avas @9 @ R 9 AT 9g1 §Y 9 FET ¥ e
s ad warg € S s gEar TE &) Wiy ik, Rt s 4 5
75 UW & W T &, A IHS! TG oA & fg Aretardt e ot g
Tdrery H@fta & s g=m gwT MY Fae Rfgge aw o &) 2 kel & @
FrafEdl % $E W ARG 7 Ued wue adt ¥ S nefrat &, oo 9 W gaw

EEE]
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T &) T g e A dwree e @SR wnd & orx § ok o weR g
F o ¢ & FE v oy ans = E AR e g ¥ oo O F a7 g
T &, R ol S ¥ wT F I AW A A ge-ge W W, 9% fag
WP et w1 IRT RS Wi e @Y Bl § wnE v, d faw sRae |

Iqsraveae (s T WY WY AR G A, ama A F Ae?

"SHRIMATI VANGA GEETHA (Andhra Pradesh): Thank you Mr. Vice
Chairman Sir for giving me this opportunity to participate in the discussion
on the Human Resource Development Ministry. This Ministry covers a wide
range of areas. Many of my colleagues were speaking about education.
Educafion includes basic education, UGC level education, technical
#ducation, higher education etc. The same way the Ministry looks after
women and child welfare too. In this way ihe Ministry govers a wide range
of subjects including sports. But Sir, the most important among all these is
education because it moulds the human being into a civilized citizen and
thus becomes important in nation building process. This is how everyone
feeis that education is important. There have been many reforms in the field
of education. Both the central and State Governments have introduced a
number of schemes to improve the quality of education at every level. In
particular the 'Sarva Shiksha Abhiyan' or 'Education for- All' compaign
launched by the Central Government is very useful especially in the
construction of rfew schoo! buildings.

Lately,-1 had an opportunty to go through a report Sir. the report
says that two hundred million students in the age group of 14 to 16yrs have
enrclled in s¢hools and among them only 120 million are actually going to
school. This is the sum and substance of the report. 1t means that though
a number of students join schools, many of them drop out. there are a
tumber of schemes introduced by the Central and State Govemments. In
Andhra Pradesh Schemes like Malli Badiki {Back to school), Chaduvual
Panduga (Festival of education) were launched. A Mid day Mea! scheme has
Also been introduced with the assistance of the Central Government.
through this scheme tha Andhra Padesh Goernment is able to provide food
to iakhs of students everyday. For this programme the State Government is
spending Rs.230 crores more, in addition to the funds allocated by the
Centre for the purchase of rice. the main reason for the success of this
programme is the role played by the Mother's associations/societies set up

* English translation of the speech delivered in Telgu.
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for the this purpose. These societies are responsible for running the Mid-
day meal schemes. There is a school committee formed, the President of
which is the mother of one of the school students. This Committee sees
that all the students enrolled cntinue their studies and the percentage of
admission is stable.

Sir, if we locok into the different schemes introduced through out
the country, we find that there has been progress. if we compare, in
1950-51 there were 2 lakh 10 thousand primary students and .in the year
2000 their number has gone up to 6 lakh 40 thousand. the rfumber of
upper primary students has increased by as many as 15 times. It was
13,600 in 1950-51, which went up to 1,890,000 in the year 2000. Sir, we have
introduced a number of schemes to educate every child of our country.
The State Governments have constructed a good number of school
buildings with the financial support of the Centre. But there is stil a need
to construct many more school buildings. Sir, through you | request the
Hon'ble Minister to increase the allocation of funds to states under the
‘Sarva Shiksha Abhiyan' programme. If there are more schools, there will
bs more students.

Andhra Pradesh has already recruited 2 lakh teachers. in addition it
has also appointed 80 to 70 thousand private teachers in order to ensure
that there are enough number of teachers to teach all the subjects included
in the curricutum.

But sir, what is lacking is the infrastructure. Especially the students
of classes 8" to 10" have to face many problems. There are schools where
even benches have not been provided. The syllabus prescribed for ‘classes
IX and X includes taboratory work. They have to do practicals. But the
schools do not have properly equipped laberatories. There are no proper
libraries. | request the Hon'ble Minister to see that there is an improvement
in infrastructure of schools too. Andhra Pradesh has started 12 Urdu
Schools in twelve districts of the State to accommodate Muslim Children.
Along with the construction of more school buildings with improved
infrastructure, we have to being about a change in our education pattemn
100. Sir, present day education makes a student eligible to participate in the
competitive examination but is not training him to be a good citizen. This is
my apinion. S0, we should see that our education would also inculcate a
sanse of patriotism, and moral values among-our students. We find that the
present day students, by and large are loosing respect for elders and do
inot have any love for the country. So, it becomes our responsibility to
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cultivate moral values in them through education. These points should be
considered while framing the syllabus and settimg examination papers. the
syllabus should always be relevant to the present day situations.

Sir, another important area relates to women and child welfare.
Women constitute more than 80 per cent of total population in our country.
The funds allocated for various programmes refated to the welfare of women
are encouraging but in sufficient. 40 to 45 per cent of total allocation
should be earmarked exclusively for programmes related to women. We are
encouraging the DWACRA (Crganization related to Development of Women
and Chid Rehabilitation). We are creating self employment through the
DWACRA organisations. We are making efforts to make themn financially self-
sufficient. A part from this e have to help women to be able to face the
social and cultural problems. Even today we find women are suffering on
account of dowry system. We should create a society where women can
move forward independently and freely. Gender discrimination also persists
in many places. You can find this discrimination prominently in many
offices, educational institution etc. Proper: action is required to be taken
against this discrimination.

In Anchra pradesh, Sir, eighty lakh people are engaged in there
DWACRA Societies. 6,50,000 societies have been established. The Andhra
Pradesh Government lay a lot of stress on the upliftment of women. Every
scheme includes the participation of women. If residential flats are given
they are in the name of women. A number of committees have been
formed by women. Even in vilages women are given very important
positions and are entrusted with highly responsible jobs. Women need to
be protected at every stage. As a child, an adclescent, a teenager, an
aduit, and also as an old lady she had to be provided with all faciiities, so
substantial allocation need to be made for the betterment of women,
because if women are given the pride of place in society, which they
deserve the country will prosper. As far as education is concerned. ! have
a suggestion to make to the Hon'ble Minister. Apart from elementary
education, higher education and vocational training should also be given free
of cost to women. This will result in more and more women being
educated.

Sir, as far as Health and family welfare is concerned, there is ot of
improvement in the infrastructure.  We bhave all the modern eguipment a
large number of doctors and para Medical personnel to support. But in
rural areas doctors are not available in hospitals and so people are unable
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to have proper medical care. I we do not have liealthy citizens, we cannot
attain the development of society in the real sense of the teim. So, health
and nutritior are equally important. Sir, as far as heaith 18 concerned tribais
are the worst affected. Medicines are not available for them. doctors are
not available. If Panchayati Raj institutions are given the responsibility, they
will be able to monitor and see that the trital community gets all these
faciities. Additional funds need to be allocated for this purpose, in villages
medicine for a dog bite is not easily available. there is no proper medicine
for rabies. An injection costs Rs.300 to Rs.500. since it is expensive the
rural péople prefer to die with pain rather than buy the ingection. It is an
important medicine, which shculd be made avaiable in sufficient quality in
vilages in order to save the lives of rural peopie. Relatively more effective
steps should be taken regarding family welfare programmes and Panchayati
Raj institution should be entrustad with the responsibility of implementing
them. Then they will take more paing t¢ see that doctors are available in
the hespitais for people to have proper medical care. They would act as
facilitators between the commurity and the doctors.

Lastly, | would iike to make a merntion of the food distribution
though this belongs to the Ministry of agricuiture. Food plays a vital role
and is very important for the existence of a human being. Its distribution is
being done properly. The worst affected are the weaker sections who are
in dire need of nutritious food. They should not be neglected. If necessary
rules and requiations should be amended immediately in order to facilitate
proper food distribution to these sections. People should get nutritious
food. So that they can lead a healthy life.

Sir, | request the Hon'ble Minister to consider all my suggestions.
Thank you.

PROF. M. SANKARALINGAM (Tamii Nadu): Mr. Vice Chairman, Sir,
the development of a country depends upon the talent, intellectual skill and
the atility of its people to rise to a level, which a country expects from its
pecple. The skiled technological efficiency of our people; their scientific
advancement, which is comparable with that of the world standard, and
their devotion to the cause cf our country will, certainly, take us on a par
with developed countries of the world. Each and every person, born in our
country, should be so moulded as to reach this level of expectation. In
brief, the Human Recource Development Ministry must aim to achieve this
end.
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We are committed to provide free and compulsory primary
education to all our chidren. It is more than half-a century since we
achieved our Independence; stil we have not been able to achieve any
commensurate progress in this vital field. We are committed to provide free
and compuisory elementary education to all the children between the age
group of 6 to 14 years. Primary education should be imparted in the
Government Institutions, and they should have a uniform syllabus throughout
the country. The State Governments and the Central Government should
evolve a jont policy; since Education is in the Concurrent List, both should
bear the burden egually, and joint monitoring should be done periodically.
Up to the eighth standard, mother tongue shculd be the medium of
instruction, and any other regional language, or, even English, should be
taught only as a special subject. Now, the private institutions have
developed a sort of mania for English as a medium of instruction. This s
rot a healthy sign. This really neglects the rural poor people, who can
never compete with the rich urban students. Learning subjects through a
foreign language is just like a married couple, who are living separately, a
thousand mies apart leading their family life over phone.

At high school and higher secondary levels, that is, from g" to 12
standards, at present, it is oriented towards university education. The need
of the present-day society is a comprehensive and integrated plan  for
improving the quality of school education. Vocational subjects should find a
place in the curnculum. Two or three allied subjects like stenography,
accountancy, computer application and other technical subjects should be
inciuded in the syllabus. Commercial subjects like accountancy, auditing,
etc, should also be taught. For all these, practical training should also be
given. Having infrastructural facilities must be the precondition for starting
such cchonis. Let the NCERT be given a free hand to evolve a useful
ntegrated sysiem for school education. The NCERT has experimental,
research and developmental wings at its command. At this stage, every
year, nearly 60,000 software engincers and Diploma holders are produced in
our country, of which 25,000 accounts from Tamil Nadu. To create
employment opportunities, the then Tamil Nadu Government planned for
tdal parks at Chennal and the same was inaugurated by ow hon. Prime
Minister in the year 2000. The then Chief Minister announced at the
inaugural function itself, * Tidal phase ii and il are planned® but that has not
materialised i now. | iecuest the Central Government to see that the
innovative scheme is implemented. The Scheme of the then Tamil Nadu
Government to impart computer education in all high schoois has o be

279



RAJYA SABHA (28 April, 2003)

completed. To start with, the then Government started hundred high
schoals. It has 1o be completed now.

Moreover, university is regarded as a temple of devotion to the
advancement of higher learning. Since the days of our ancient universities
of Nalanda, Taxila and Vikramshila, our country has undergone a lot of
changes; therefore, the style of education has also to be changed. We
have raised the number of universities, that is, from 19 at the time of
Independence in 1947 to 219 in 1997, in a period of 50 years. The guality of
higher education has to be preserved at any cost. In this connection, | wish
to bring to the notice of the Government the answer given by the hon.
Minister for Human Resource Development on 7.8.2001 to a Starred
Question No. 221 on the floor of the Lok Sabha, and | quote, "The
University Grants Commission has identified 19 fake universities functioning
in the country." See what kind of havoc they have played with our
youngsters.  Such kind of criminal activities should be dealt with severely.

In recent years, India seems to be undergoing a revolutionary
change in higher education. [f the take-off is in the right direction, we can
welcome the same, but, unfortunately, the take-off is in the wrong
direction. Thousands of spurious colleges and dozens of spurious
universities, without minimum infrastructure and rescurces, have sprung up
like mushrooms, despite the existence of monitoring mechanisms ke the
U.G.C., AICTE, the task force of the Government and all powerful
committees of the Universities. These are responsible for maintaining
education standards. Some of the private technical colleges are minting
money and they are run as an industry of profit. By all means, this shouid
be put an end to by the State and the Central Governments, with full
coordination and understanding. All the engineering colleges and other
technical colleges should have industries and factories of their own. The
courses should be limited tc such a level that the students studying there
should be trained in their factories, to be trained in such a way that the
outgeoing students must be competent to work in factories, or, start their
awn industries, instead of seeking white-collar jobs. The existing private
engineering colleges be advised to start industries 10 cope up with the
norms prescribed. After two years of theoretical classes, all the students
should be given apprentice training for two or three years in their industries
itself,

The Industrial Revolution of the 18" Century in England created a

great demand for skiled engineers. (Time-bef) Sir, | will just finish. The
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engineering colleges in England started courses with less theoretical
sylabus, and more practical training and apprenticeship in a factory was a
part of the course. It was highly successful to meet the situation in the 18"
Century. This kind of education has to be adopted with regard to the
technical education in our country also. Recently, the Railway Ministry has
adopted a system of informal education for their mechanical engineers in
their cadre. Some ordnance factories have also adopted similar informal
education for their staff. Qur graduates are more theoretical than practicat.
That is why entrepreneurship scheme has failed miserably. They need
practical training. which shapes and builds their confidence necessary for
suCCess.

The National Policy on Education was evolved in May, 1986. After
a cornprehensive appraisal of the then existing scenario of education, this
was published in about 14 languages for a national debate. The National
Policy on Education was unanimously passed by Parliament.

Presently, the Ministry of Human Resource Development is under
the able guidance and leadership of our great scholar and scientist, Dr.
Murli Manohar Joshi. Now,- he has to lead the country in this direction,
which | mentioned above. The challenge before us is to plan for education
towards human resource development from a holistic perspective for naticn
building in our pluralistic secular society. Let all of us contribute our might
for this noble cause under the leadership of eminent scholar, Dr. Murti
Manohar Joshi.

With these words, Sir, | conclude. Thank you.

Suwrees (M v e SE) | AR sl W g g oft, o
g ¥HT A, TR ¥ 9R WX g uiw Ree € sah e, TR A 9eTR WY
i)

T T g . P Fe

A ST AEIRd, 9 99 &9 WIHT dEe e gaed o wid-
frogrea o Tgt @ @ &1 e {AEY g §Y 9HE & WY @ - By oa
BT G AT G B w@w A o g & AR 0@ Ancaget e 59 g A
I 9ga € gEd Aol §1 97 3 9 e, AFg WanH ¥ ghaRa R
w oy wrer &) A e e el R o ot afy ot emawRen @
e Rwn e e & GERET T o ifteg Bordt &1 AR w oo s
A GIET AT I & &9ud B HINT § -9 AmRe & aRle $ e &
fog W varw v & s @9 Rarr A, wee R ¥ wve afass @ ufear &t
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fraen wea gy R & uRgem & ol gRenr & srqar 3w & wew @) awwn 2,
RF B g &1 U TN AeQql WA & f5 swe onT @t afre @ o
arvardl, ol ot T, afE o Seriar 39 ¥ B g BEd @ dedeT Fadl
¥ gy W S R s @ 93§ R A S99 A & A o o
IR gEvr = y= e ¥ wwe #1 AR 9 awew ¥ a wE ugar
57 s0 Wt St ¥ g A O WER, WMER & [(AST T ] Id
FROTHOTHD T Tuiel, WY IRAR & [er aF] & & S ow v & ol
R & ¥ o gfifien, defrr dvort W o @ fararr @ o s
gar gom o ver &1 3REw wfke Wl el @ 92w wer @
e T S g &) AT SUNWRgE Hered, # H9er SOy gsar §
e AR oty wr & A wa sRewer el o, el e F
o Bt ¥ 7 v A R O # 1 99 ) N gfafi & & wwe frr om w2 €

wErEw, Ren vw W ey 8, Rt o o1 ferw oer ) e -
¥R u¥ e ot wewr @ Swn gy a9t |kt sl sy @ e Rear wan sy
3T - wR F oW g & T dyuiEw, ST wdue Sarger,
. toafEs Fier i amr Tl O e Y JE-EEE W It R owge
# &) 3 ol 3 witge ® PR o et & sorR far & & fer A o e
THAT & EE% g e @ e & Fnaw T o 9yl e ame 6 22
s sfE-amtae oRfRafr H0 B &), e 5 Foa F FeEw o w gagd
s & | wad ARd ® UF R g5 @ saw dfiw e eyt g

FErga, sirT g fanen ol R W F fw Y de gt dIwm A 5
HiY T ESE 1Y ed & e B - aw 78 2, O vee w® W "1 &1
gl & RImatT $rEr A /T g deeR S99 i da € T e e
Hoed] & R TF SUS, IXT A ofel wg € "EiEd, 93§ Wend & &%7 WY
RET, €57 woon " % om Pryew o At Rem o it after s R
ST & S wma i @ vl @ 9w Q@ IR e aran Ty § oft et ga
¥T e ¥ ff wurer faee w8 Af ol @ gaw widt gon, v i ggse
74 ¥, We P9 O 7 O I TET &1 ged! W ved gt @= et R 3 qww
T ogr I & T A [P g dow 4 fF af 2003-2004 Iy & ¥ gae-
TEE AR UETHT, @Rl SR, I aad ey WA O ¢ [and 29, 9w
AT G TRE W e 8 g B

TeTea, aEIRsa oF & e gty Ren & swe A s s v @
#1 af 2002-2008 ¥ oy N7 9,581 FE Tug Ry g & after ad 2003-2004 #
¥ fag 0,751 wxte vav BT 7q) sl gfy o7 uss 2.30 A, ax weaw 2.28 ¥
g FUsT B Ao 87 @ aven wefte @ i f ol o T & il 3=
e W A afeT @ off R ow @ 31 o Rew afas @ o weE 39 9
T ATHE AT A8l e "Mn dwmad Ry daterw A gvis v 7,006 weE way
#1 A Y Nt Red ey ¥ som ¥ fag 1,600 ¢ saar Wi @ @ owr wd
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e sftram & BT 2,200 & TUF 90T Ty @7 AfBT wd v afae & fac
" 1,951 TS TUC A W 5 Ay ad ¥ g & Fae 439 T wU¢ Wy )
s RE TET F W ¥ BT 1,175 IO wuT e I B e wa ¥ qoe |
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frv off frerrdt & Sumver st e gRah Y Rar aren @, 9w FRY w Rar
el

werey, Rrar grafhs Ren & soe 9 @t s v ft mf | At Ben ot
an;aﬂ%ai%rqmommmqﬁaﬁﬁﬁﬁéﬁﬁmm#ménﬁl
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wA & oifpT aue # @etd B & € BN sigTon B R B 5 weew 3 Haa &
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Ao sfdrr o1 w9 R a1t gE s W o1 gAw & B aver Ren & fag
et T &1 darEt B B & AW o¥ 9 ol &) wa po i 3 and
& Axfaror 3T BT F 99T A T RO 9B Sed R @ WEwiAE e
Pt " A S Y @ & o aafvw e ot 614 of @ Sy Y WiEww,
06 T ¥ Mwrar B Rafaw = aven) v aee-Ads s qae-far &
O BYd WKy et & Prge 8w et &

Wmm?%mmtme&m@mm
1A ower A gF FEe O ¢ fF aE A A R o g A wedt &, o R ow
AETd FRA ¢ SR T WX b e pedl &, Iu rAd (F A g @y
Bledy ¢ & fage awd & o o & @ ¢ 7 o9ilg @ &7 98 A 9 4w
B 6 AT OF o rEeht? I 6 U u@ & geat oY Rha¥ wure &7 famr
2?7 & Bg o ¢ R o w4 pe A &) wper €t e W € anew
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&) Wt wpe ww w & N ol aww T A I 3T /W 9T S 2
wemme! & o B A e s e o de-de aom et &1 Qo @t e
e aren wieT & iR B aw ol we & RE w9 oo s=i @ wrafae fen @
iz @ wAry ow W T gvw AR e & oy wv @ 2 U samw
40 A= wmTy WM 751 TR/ £0-80 T ugT ot ¥t IR el W o of &
greey @ urnt TR €, 3 Q) @ vug A Rl AR Tugae w AR v A E
e difefess ovad & i ¥ aoR Aot owt dT o s ¥ R ¥ w
flaerars v &1 wo ar difor e a9 o ww R @ @ 5 v e
uRar # wwd g ol & ¥ aw we 3wy e o o A o e et wm
TR, GOTA A AT G A, (T A o). O g W, qW @ e

6/ 14 WE TF & T4 TR de T 7 WP @1 {E A 7 2wy
0 ervase fhe aat (oo w9 ;- RER ¥ ot 9 g ) T 2
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St AT gA ¢ U IO IR W W A HiE ateg 71 feEw 7 o g=a1
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FU A A Pl T A FAeTy &7 Todd TNIE T T BRA BT ADY HEST A
g7 &) a1 wpeht fmm wd & SR ue w9t 8

ez (of) T iR BN | 3F FUT |Era &
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R T 9ER & AERE /AW FH FW A, IE 0F g7 AR uvfaw )
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FTT A, AR T e Afd Yan g o Tl gon ) wwaw ot
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gt RFRE) AT FOaE HEIET W & gHi puar T @ W SR JwR, !
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MISS MABEL REBELLO : Thank you, Sir. Hon. speakers before
me have spoken on various aspects of education in our country. In the first
instance, you allowed me to speak only for five minutes. But on my request
to increase the time a little bit, with your gracious attitude, you said, "Okay;
you can speak for seven minutes.” So, at the very outset, | would like to
thank you for that.

Sir, | would like to speak just on a few things, that is, first on the
elementary education and then on the higher education and on the mid-day
meal and, maybe, something on Self-Help Groups concerning wemen. S,
in today's globalised world, where distances have crumbled, we live in a
global village, knowledge generation has become very important. One who
dominates in the knowledge generation, will alsc dominate in the economic,
military and social terms as well. We see it all over the world. For
knowledge generation, education is critical. All the three levels of education,
whether it is elementary, secondary or collegiate, are definitely critical and
must be given top national priority. But, what is happening in our Budget?
The countries, which became independent along with us like Korea,
Malaysia, Singapore, they had a titfe of Asian Tigers. How did they achieve
this title? It is because of their economic superiority. From where did it
come? It is because they spent a lot of money on education, 10 per cent
of their Budget on education right from the day cone of their independance.
They have faith in human resource. Take the case of Singapore. It doesn't
have any natural resources, but they spent on human resource and enriched
their human resource, and today they can claim to be a superpower. But
what have we been dunng over the last 50-55 years? We have been
spending hardly 3.5 per cent of our GDP on education and, ds a result of
that, 50 per cent of our peopie are still poor, though these people would
say oniy 30-35 per cent of cur pecple are poor. In absolute terms, | think,
50 crores of people are Below the Poverty Line. They don't have even a
proper meal today. Then, how do you expect them to go to school? How
do you expect them to be robust? How do you expect them to contribute
to the nation building? It is not possible. Therefore, | request the hon.
Minister, Dr. Murli Manohar Joshi - he is supposed to be in the inner core
of the NDA - to prevail upon the hon. Finance Minister and the Prime
Minister and ensure that, at least, six per cent of our GDP is allocated for
education. He brought forth a Bill six months agoe to make elementary
education compulsory. What is happening to that? He had asked for an
amount of Bs. 7,800 crores to make the Sarva Shiksha Abhiyan a success.
Has he got that amount? Not at all. He is getting an amount of Rs. 4,800
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crores. So, will he get this amount of Rs.3,000 crores to bridge this gap
and ensure that the Sarva Shiksha Abhiyan becomes a success? Can he
tell us that? | don't know. If you put a question to him here, he has
always an answer. But why is he not able to prevail upon the Finance
Minister and the Prime Minister and get adequate money to ensure that the
Sarva Shiksha Abhiyan, which is a glamorous term, becomes really a
success SO that the future generation of India becomes really enriched
people? He is not doing that. Why is he not doing that?

Smilar is the case with the Mid-Day Meal Scheme. It was
introduced in 1983-94, when the Leader of the Opposition was the Finance
Minister. But these people neglected t. Now, the Supreme Court has
given directives to ensure that the Mid-Day Meal Scheme is implemented in
all the States of India. In spite of that, it is not being implemented.
Recently, as you are aware, the FCI refused to give grains for the Mid-Day
Meal Scheme because they have not paid an amount of Rs. 500 crores to
the FCI. Their yearly requirement of Mid Day meals is Rs.1,700 crores. The
allocation is Rs.1,176 crores. There is a deficit of RAs. 500 crores. if you
have a deficit Budget, how do you ensure the implementation of the Mid-
Day Meal Scheme and every-child gets the meal? The idea of Mig-Day
Meal Scheme is to give the poor children a meal, not only to attract them to
the schcoi but dlsc to ensure that they are physically robust. But it 15 never
done. These are all false promises. They make promises. When they go
to the cais and pulpits, they speak very wel. When it comes to
actualisation of programmes, al' are half-baked programmmes. ! request the
hon. Minister of Education, who is sitting here, who is supposed to be a
very important person in the NDA, to ensure the fulflment of the promises
that he has made in the House so that the future generation may thark
him. Otherwise, a time will come, when the future generation will Le cursing
him. Let him remember that, ...Anterruptions)... Yes, |, of course, do that.
| need not say that.

Comjing to higher education, why areé we speaking abuut higher
education? What is happening in higher education today? Adeguate funds
are not allocated for higher education and because of that we do not have
labs, licraries and classrooms. Our teachers are not being paid well.  Sir,
speakers before me have been speaking about capitation fee. In our own
country today we have got 1,100 engineering colleges churning out
approximately four lakh students. We must be having three - four thousand
other science and arts colleges and we must be bringing out, at least,
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milions of students as graduates. But what is the quality? These colleges
don't have buildings, they don't have libraries. (Tirme-bel))

Iuaame (37 v viey W) | AT | A e e B e
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MISS MABEL REBELLO: So, when it is like that, what will
happen? Today, the Government medical and engineering colleges, 30 per
cent of them, do not have staff. Why is it? Is it because our colleges do
not bring out quality employable people? Besides those who are doing very
well, they want tc gc abrcad. Why is that? We have been spending on
our students. What are we doing? If we do not have the money, then,
allow education for the privieged and give scholarships for the poorest of
the poor, for the needy, give them the scholarships. Don't give' scholarships
to the students of universities like the JNU. In JNU, the well-off students
also pay Rs. 15 per month. What is this mockery? You charge those who
are well-off, those who belong to upper-middie class and middle class and
can afford to pay. You give scholarships to the poorest of the poor. Give
them free education in good colleges. You change your system. Why are
you carrying on the same type of system for the last fifty years? | just dc
not understand.

What happens in the advanced countries is that people spend on
research. Here in our country, people hardly do research. Nobody wants to
go in for research, because they are not adequately paid. All right, at least,
pure research should be funded by the Government. For the applied
research, you ask the corporate sector to fund them. Give the corporate
sector some sort of tax concession and encourage them so that, at least,
they conduct the applied research. Otherwise, what will happen to this
nation is that we will always remain chamchas of other countries; we will
always be buyng technology and we will never have our own technoiogy.
Other countries will never aver respect us.

Sir, it s not that we do not have money in this countty. We have
money. | will give you an example, | was told that the Vice Chancellor of
the JNU has recently furnished his room with Rs. 15 lakhs, It is not that the
Vice-Chancellor of JNU does not have a very good room. He had a very
good room in the campus, In spite of that, he managed to spend Rs. 15
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lakhs on that. Couldn't he improve the class rooms, couldn't he improve
the facilities for the students and the library facilities? They will not do that
when they have power, because these fellows are mediocre. They have
achieved those positions, not because of excellence. They have achieved
those positions because of the polttical patronisation. Because of that, they
are indulging in this type of activities. That is why, excellence should be
encouraged in colleges and in the universities so that people, who are really
excelent and meritorious, hold these posts. They will change the entire
structure of the university, or, of the college.

Sir, | want to give you one example. The education and poverty
has correlation. In Vietnam, poverty incident in households headed by those
with no education is 68 per cent. The poverty incident decreases to 54 per
cent in houses with primary education and t¢c 41 per cent in houses with
secondary education. The same thing is happening in Kerala. Look at
Kerata. There is nothing fike absolute poverty, There is nothing like
somebody is very rich. Everybody has enough to live well and fead a good
quality life. If it is possibie in Kerala State, in india, why can't we have the
same system elsewhere in the country? We don't have a will. We don't
want it. In our school system, somebody goes to an air-conditioned school;
somebody goes to a school where he has to sit under a tree and
study. We are encouraging this disparity. The rich are becoming richer and
the poor are becoming poorer. The rich will have better human resources
and the poor will have poor human resources. in the days to come, what
will happen is, this disparity will increase. At least, in our colleges we have
got some sort of democratisation where both the rich and the poor come
together. | hope they will not think of changing even this system. We can
never trust them. We do not know what they want to do. | do not know
whether they at all want the poor to live in this country. Why can't the
Minister .of Human Resource Development, who is an educationist, change
the system? That is his career. He is a professional man. He should be
able to do something. But he is not doing it.

Suasren (s v vy 2R ¢ s FuE v W
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If this black -money of Rs. 10,00,000 crores is put into the system, it can
generate a revenue of Rs, 4,00,000 crores for the Government. By using
this money, they can bridge their deficit. They can pay money for
elementary education, for the mid-day meal scheme, etc. They can improve
the status of the Tribals, the Scheduled Castes and the Scheduled Tribes,
the backward classes, etc. They can do it. But they must have the will. |
would like to know from the hon. Minister: Do they have the will? The
problem is, the Minister does not want to lock at us when we speak. He is
just reading or writing something.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT
(DR. MURLI MANOHAR JOSHIY: | am writing what you are saying.

MISS MABEL REBELLO: Sir, if the Minister can take cognisance of
what | have said and do something to improve the situation in this country,
to improve the quality of life of women, the Scheduled Caste and
Scheduled Tribe people, backward class people and other disadvantaged
people, | will be very happy. Thank you.

DR. P.C. ALEXANDER (Maharashtra): Mr. Vice-Chairman, Sir, within
the very limited time available to me, | will attempt to review the progress
that we have achieved in the field of education with reference to the special
objectives and goals we have adopted in various education policy
statemeénts and resolutions approved by the Parliament. Every country,
obviously, uses education as means of imparting knowledge and skill. There
is no country in the world, which believes in education and still forgets the
responsibility for imparting knowledge and skill. | will come to that in the
course of my discussions on the special objectives which our country has
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adopted. The first objective, speciai objective, which we have borrowed
from intermational orgarnisations, as well, is "education for all". Let us see
how far we have succeeded in this great objective. For several generations,
education in India had been the monopoly of certain castes and
communities. A large majority of the people of the country, not necessarily
the poorer sections, but a large magprity of the people in our country never
had access to knowledge, never had access to education or special skills.
But, with Independence, with democracy that wa established in the country,
we decided to go in for the geal of "Educaticn for All", and we incorporated
in the Constitution, Article 45 which expresses the pious hopes that in fen
years' time, we woulkd have succeeded in bringing about a revolutionary
change in primary education. This Government has done a great thing by
making it a Fundamental Right, but still, | doubt whether we will be able to
achieve this goal, taking into account the present state of primary education
in our country. It is a very sad fact to know that 22 per cent of all the
children out of the school in the worid today are Indians, Qur country
contributes 22 per cent of all the children in the world outside the primary
school system., There are various social reasons for it, various special
reasons relating to castes and communities; there are special reasons
relating to the location of villages and hamlets at far distant a piace than the
seat of educsational facilities. Whatever may be the reason, the most
important reason why we have failed in making primary education, in my
opinion, is the poor manning of the schools. There are schools supposed
to be imparting primary education without teachers, without buildings,
without drinking water, without toilets, without playgrounds, without bqbks,
and, therefére, the schools are not able to retain the children's intergst in
the school. | do not know how far making it compulsory is going to help.
A sort of a revolutionary approach has to be adopted in order to realise the
abiective of "Education for All", at least, up to the primary stage. We have
to remember that the vast disparity exists in this respect between urban
areas and rural areas, between Scheduled Castes, Scheduled Tribes, on the
cne side, and the rest of the communities on the other, between women, as
a part of the population, and men as remaining part of the population.
Therefore, we have to focus on these weak spofs which have already been
identified and have various special attentions with enormous funds to ensure
that this great dream can be reaksed in our country. Again, speaking on
the subject of access to education, we should nol be satisfied with the
statistical progress that we have seen in secondary education or in higher
education in particutar.  The number of colieges has increased over the last
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fifty years from 700 to 10,000 and the number of teachers from 15,000 to 3.2
lakhs today. Actually, we have more college teachers or university teachers
today than we had students at the time of Independence. The number of
students has gone up from about 7 lakhs to 68 lakhs, but | am not at all
happy at the fact that we take refuge under the statistics or behind the
statistics and say we have progressed a great deal. If we look into these
colleges and universities and see the standard and quality of education that
is being provided in these places, we would feel that many of them should
have never been established at all. They are in the name of colleges and,
sometimes, théy are in the name -of universities, -- | am speaking even of
universities -- but the fact remains that they produce graduates whe are
unempioyed because they are unempioyable. They have no strength.
They have not derived the strength necessary even to enter the job market,
leave alone other tasks that are expected of them. in spite of all the
statistics that we boast about, we should remember that even after
establishing all these new colleges and universifies, only six per cent of the
population in the age group of 17-24 has access to higher education today.
We compare ourselves very poorly even with other daveloping countries,
much poorer countries, where the average is about 10 per ceri. In the
United States, 50 per cent have access (o higher education. If we take
Europe as a whole, 20-22 per cent have access to higher education. In our
country, even six per cent does not have access to higher education. And
those who have access are finding themseives in schools, colleges and
universities, which do not deserve the name,

The third point that | would iike t0 mention is that we have failed,
in my judgement, to promote the ideals enshrined in the Constitution. The
Education Policy statement says that education should further the gcals of
sociahern, secularism and democracy which means equality and Lberty. Let
ug do soul-searching and find out whether we have really used education to
promote socialism, secular=m and democracy in our country seriously. |
say this with great sadness because by perpetuating the differences and
disparities in quality and standards, education is contributing to inequality.
Wher, we have schools, when we have educational institutions, when we
have colleges and universities 'which can be categorised as.third grade on
the one side, and a few islands or pockets of excellence which can be
categorised as really excellent on the other side, we really perpetuate
inequality in the society. The son of the butler becomes a butler. The son
of a butcher becomes a butcher. The son of a carpenter becomes a
carpenter, A peson's son becomes a peon. A doctor's son becomes a
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doctor. An engineer's son becomes an engineer. An 1AS officer's 3on
becomes an |AS officer. And. you find the disparity being perpetuated and
widened. And that is why ! say that far from removing inequality, far frcm
achieving the objective enshrined in the Constitution of real democracy, our
educational system is contributing to the negation of equality and distortion
of democracy. | would, therefore, ask whether the Education Ministry has a
real programme which will try to help some of these third grade or fourth
grade institutions to improve, at least, to the levels where they can be called
colieges or universities.

| want to then ask: - this is my fourth point -- Have we succeeded
in another great objective mentioned in the Education Policy statement that
education should be "...a culturing process'? The Policy statement says
that it should refine sensibiiities; it shoukd refine perceptions contributing to
national cohesion, scientific temper, and independence of mind. Let us
again do soul-searching. Who are the pecple today, who are spreading
communal tension in the country, social tension between castes? Who are
the people who are going back to obscurantism, superstition, and who
behave as if they still live in' the early centuries of our country’s history?
They are not the uneducated, illiterate people, but most of them are thz
products of our universities and colleges. If we look today at the objective
that we have mentioned in the policy statement of refining sensitivities and
perceplions for introducing scientific temper, and are not able to apply that
standard to what we see around us, | will blame the education systern for
that, because in our schools, in our universities, in our colleges we have not
been teaching these elementary lessons of democracy. And we have been
encouraging these institutions to indulge in varicus practices by which they
distort the value system of our country. We speak of the scientific temper.
Where is the scientific termper about which we boasted at one stage of our
civilisation? Long, long before other countries could ever boast to be
civiised, our great ancestors had applied a scientific temper. They did
researches, they mapped the skies of the world, they went into the
guestion: Why is there existence? What is Aatman? What s
Parmaatman? What happens to iife after death? And they found the
answers, and they have been put in the Upanishads and in the Vedas.
And, that is why, we claim oursslves to be a great civilisation in the world.
We have had scientific temper five thousand years ago. But, todsy, we
forget that heritage and we cling on to ritualism, obscurantism, superstition
and narrow-mindedness, and say that is civilisatior, and that is going back
to our ancient glory and ancient richness. A distortion has been made of
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what is real Indian heritage. Have we succeeded in using education in the
right way? | am afraid, we have not,

Sir, now, | come to a favourite topic, which Dr. Murli Manohar
Josh. knows because he has been the recipient of some letters from me. |
tned to raise the question of UGC through a proper question in Parliament.
My biend, Dr. 7. Subbarami Reddy is successful in having his questions
always finding piace in the list of questions to be answered. Unfortunately, |
thought when | put the guestion, it would somewhere find a place some
time ard raised this question of the UGC and found, | could not get an
opportunity to raise that point in Pariament. | wrote to the hon. Minister
and he was kind enough to send me a long reply, which has not satisfied
me. | Jdo not want the present UGC Act to continue as it is. | wanted it to
be changrd. | wanted a new UGC Act to be brought in. 1 just mentioned
to him one case, which worried me. The State Maharashtra from which |
was selected to this House, has 17 universities, 1800 colleges and 12 lakh
students, the largest enrolment in the whole of India, and its share of UGC,
both plan and non-plan in 2001-2002 was Rs.53.98 crores, whereas the 17
Central Universities and their affiiated cofleges got Rs.970.63 crores. I we
look at the universities in the States and merely say, these are State
Universities, the State should fund them, | give a warning to the hon,
Minister who is a distinguished educationist himself, we wauld lose one
whole generation without the benefit of real education. We may rectify the
nistake later, he may fund a university much more than what he is able tc
do tolay after some years. but we would have missed real, genuine and
gooad education to a whole generdtion. A building can be built later, but
what 1s lost in eaucation cannot be repaired for that particular person in his
life time. That is why, ! have been pleading with the Minister that a new Act
should come, replacing the existing UGC Act. A mention was made by the
previnug speaker about this great, influential position in the Government
today. | realise it much better than many other pecple. | am very happy
that, at ieast, at the Central level, we have a Minister who is himself an
educationist, and who has an adequate political standing 'in his own party.
If he fails tc get that '6 per cent share of the GDP, | do not think hig
SuUCCessors are going to succeed in that. You should have the muscle, the
strength and the will to fight with the rest of your colleagues in the Cabinet
and get your share for education, and then you will not be writing me back
that vou cannot help because the Central fund should go only to the Central
universities.  ‘Why should you, Dr. Murli Manchar Joshi, so eminent an
educationst, so tall a figure in your own party, not influence your coiieagues
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and get the legitimate share for education, which is really an effective
nation-building tool in your hands, and get, at least, 5 per cent? It is now
below 4 per cent. Then, you will be abie to give to the UGC the funds that
| now have been crying for (Time-baf) and the, | will be able to get some
share of it for the State universities and colleges which are really now being
starved of funds. Therefore, please do not tell me again in your reply that
under the present Act this is all you can give. |} want you. such an
influential leader, to use your influence to change the Act, bring in a new
Act, while you are stil the Minister, get your share, which is your due and,
then, see to it that the UGC functions properly, in fairness to all the
institutions of education in the country.

| have one last point. Sir, before you ring the bell for me. The one
thing | detest the most is.the bell, which | am not used to. Maybe, that is
the reason. But before you do that, | wall conclude, with one more point.
Mr. Minister, you should use your infiuence also to ensure that the Ministers
at the State level are also influential people, politically tall and educationally
advanced, What is happening in many States today 1s that they split up the
Education Ministry and accommodate everybody who has to be
accommodated. There is a Minister for Primary Education, a separate one
for Secondary Education, a third- one for Higher Education, a fourth one for
Technical Education, and | am not exaggerating...

ONE HON. MEMBER: A 5" one for Medical Education.

DR. P. C. ALEXANDER: Yes, for Medical Education. In many
States, there will be four or five Ministers of Education. Education Ministry
is an integrated one. | am glad, in the Central Government, at least, there
is only one Minister for Educdtion. It is an integrated one.

DR, MURL! MANOHAR JOSHI: But Medical Education and
Agricultural Education are still out of it.

DR. P. C, ALEXANDER: But you should be able to get them back,
if you have the strength. What [ say, Sir, is this. If we do not have good
pnmary schools, we cannot have good secondary schools. If we do not
have good secondary schools, we cannot have good colleges. If we do not
have good colleges, we cannot bave good universities. Therefore, you have
to treat education as one, and ensure that this cutting and chopping of
Education Departments, Ministries, or, the subject, is not allowed at the
State level, in order to merely accommodate the aspirants of chairs in the
ministerial tow.
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i am concluding with an eamest plea; we will have a revoiutionary
approach for education in our country under the leadership of a great
educationist. Sometimes, | feel great sadness to think what is happening to
that great University of Allahabad, which in my student days used to be
looked upon as the number one or the number two university -- | used to
have the pleasure of inviting Amar Nath Jha to inaugurate the University
Union of the Travancore University, of which | was then the elected
President, and it was a great dream for us to see, in person, Amar Nath
Jha; we had heard so much about his contribution. Do you know what is
happening to your old university today? Nobody speaks of Allahabad as the
centre of excellence today. Lack of funds is the reason, not lack of brains.
Of course, when there is a lack of funds, education gets watered down and
then brains come down. Why should you not take example from your own
univarsity and see to it that the message of education is properly spread
through proper muscles and strength of arms? With this great appeal,
samest appeal, as one who had been the Chancellor of 17-18 universities in
Maharashtra, the Chancellor of 14 universities in Tamil Nadu -- and not a
sleeping Chancdllor, | would like {0 assure you; a very active, and proactive
Chancellor - | would say that great things are expacted of you. If you fail, |
wonder whether education will ever be saved. Thank you.

SHRI . N.R. DASARI (Andhra Pradesh): Thenk you, Mr, Vice-
Chairman, Sir. | was in a great impatient mood and | was not able to alert
myself to your call. Excuse me, Even then | would like to confine myself only
to the primary education aspect, in view of the limited time you have allctted
to ma. Even after 52 years of our planned development, the goal of "Primary
Education for All" continues to be a matter of serious concern in our
country. Qut of the estimated population of 193 million, in the age group of
6-14 years, in 2000-01, nsarly 81 per cent attended the school. The student
retertion rate at the primary school stage was about 58 per cent. There has
not been any decrease in the drop-out rate over the years. In fact, the
drop-out rate at the primary leve! has increased from 40.3 per cent in 1999-
2000 to 40.7 per cent in 2000-01. Even now, we do not have sufficient
number of schools, especially in rural areas. The facilitles in the existing
schools are very poor. As per the Sixth All India Educational Survey,
conducied by the NCERT in 1993, about 10.5 per cent pimary schools in
the country were without any class room and ancther 24.5 per cent schools
ware having only one room for instructicnal purposes. Only 44 per cent of
schools had drinking water facilittes, 18.9 per cent schools had common
toilet and only 8.7 per cent primary schools had separate toilet for girls. The
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Operation Black Board Scheme was launched after the adoption of National
Education Policy in 1988, aiming at improving the infrastructure facilities in
the primary schools. it is a fact that some improvements have been made
between t087-88 and 2001-02. But this Scheme has been abandoned since
2002-03, the first year of the Tenth Plan.

We often harp on the key role of education in the development of
the country, but fail to provide adegiate funds to the sector. The goal of
providing, at least, 8 per cent of GDP to the educalion sector in the Budget
has never been fulfiled. On an average, the tcial expenditure on education
has been below four per cent of GDP all these years.

The Government has enacted the 93rd Constitution Arnendment Act
with great fanfare making free and compulsory primary education to all
children between the age-group of 6 and 14 years as a Fundamental Right.
But it has not yet been implemented. The Sarva Shksha Abhiyan Scheme
(SSA) was launched with a view to meet the constitutional obligation of
universal elementary education. The estimated financial requirement for the
SS8A in the first 10 years is Rs.98,000 crore, i.e., Rs. 9800 crore per year.
The Centre and State Governments are to share this amount in the ratio
75:25. Accordingly, the Centre has to provide Rs. 7,350 crore per year for
the implementation of the Scheme. But the Budget allocation for SSA during
the year 2003-04 is only Rs. 1951 crore. From where is the rest of the
required amount expected to come? The total budgetary allocation this year
for the Department of Elementary Education and Literacy is only Rs. 4900
crore, the same amount was allocated in 2002-03.

Poverty being a major factor for the increase in the rate of drop-
outs in primary classes, providing mid-day meas under the Nutritional
Support to Primary Education Programme has helped to a great extent in
attracting more children to schools and maintaining the student retention
rate. This programme has to be strengthened and extended to more
schools. But there has been only a maryinal increase in the allocation for
the Scheme during the current year - Rs.1175 crore, compared to Rs.1057
crore in 2002-03. Moreover, the implementation of the Scheme has not been
satisfactory in many States.

Sir. it is clear from these facts that the primary education system
has been grossly neglected in the Budget. Lakhs of poor children in the
country cannot hope to get qualty and standard education in the near
future with such a meagre public investment in the elementary education
sector. At the same time, the Government is encouraging more and more

299



RAJYA SABHA [28 April, 2003]

unaided public schools and colleges. thereby commercialising the education
sector, Even the Government universities and colleges are planning to
increase the fees steeply in conforrity with the recommendation of the
Expenditure Development Committee of the Finance Ministry, making the
higher education inaccessible to otherwise eligible students coming from
poor families in the country.

So, it is high time that our National Education Policy was recast to
ensure reasonably good elemantary education to all and standard higher
education at affordable cost to the eligible students from poorer sections.
To fufi this Objective, the Plan allocation to education sector shouid be
raised t0 a minimum level of & per cent of GDP and commercialisation of
education sector should be siopped.

Sir, | would Iike to conclude by reminding the Government and the
hon. Mnister of Education of what Prof. Amartya Sen, the Nobel Prize
winner said, "Primary Education Sector is neglected in India. More attention
to primary education is a must, if our country has to advance." -Thank you,
Sir.

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Vice-
Chairman, Sir, | thank you for giving me this opportunity. Sir, | do not think
there is very much more to be said on the educational system in the
country, All speakers have drawn attention to the various shortcomings that
affiict our educational system. In all faimess to the Government, | must say
that educational system in our country is under intolerable strain, not
because of lack of efforts, --people are doing their best,-- but because of
the tremendous increase in population which is something the educational
system can do really nothing about. But notwithstanding like our ecohomic
palicy, our education polcy is also more and more relying on private
individuals, private resources, private funding and private organisatioris. But,
unfortunately, these sources of funding do not reach out to those areas
where the bulk of our student population, potential student population is,
that is, rural areas. You will find very high quality schools, very high quality
colleges and even some good universities, very selective, but very good,
they are all in urban centres. So, unless the Governmeant steps in a big
way, continues its efforts to assess the establishment of primary, secondary
as well as higher education, a country as populous, as under-developed and
as complex as India, the education policy will make no headway. We keep
talking about the USA. The schooling system of the USA is based upon
funding by the lccal municipalities from taxes paid by the residents of a
particular- area for establishing schools in their districts. They are called
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schoal districts. The quality of education in the ‘affluent school districts' of
the USA, where affuent parents stay, is extremely high. No doubt about it.
But, similarly, when you go tc the rural USA where the 'other sections of
the society', particutarly, the African-American population live -- or, what we
call in India as 'economically backward sections’ -- there, their schools are
as bad as any worst school in our country. So, | am afraid, the
Government must take a major share in spreading education in our
country. Resouwrces are scarce. But, notwithstanding that, | wouid support
al my colleagues, who have spoken before me, that the minimum the
Government must spend -on education -- primary, secondary as wel as
higher - should not be less than 6 per cent of the GDP. One of the
prablems, [ think, of our education is, it is in the Concurrent List. | do
agree that the States must have a larger say in what is being taught. But, |
think, we have taken it to another extent. We always compliment the
genius of our founding-fathers in having given us the Constitution that we
have. But, | do think that with a country as complex, as complicated and
as muiti-cultured as India, we cannot live with education to vary from State
to State. What | am saying is: India needs & system of education which
caters for one, or, at the most, two school boards. We, now, find that
‘there is a Central Board, ICSC and each State has its own Boards.
Eminent educationists say that allowance must be made for local variations
in the various systems of education. | think, now, this is a fallacy. In an
over-populated and in a complex country like ours, we need, at least, at
school level, a standardised system of education. The onily variation that
can be done, at the local level, is in the teaching of languages, Other than
that, | think, the system of education we are foliowing is leading to
-unnecessary complications and also unnecessary diution of education
throughout the country.

The other issue, Mr. Vice-Chairman, Sir, | would like to draw your
attention to, is teaching of English. English is no longer a foregn language.
It is very much an Indian language. That apart, English is also an
international language. And, | am afraid, if we are t6 maintain the standards
of international excellence, if we are to compete with the internationat
community, we have to improve in teaching English. Sir, just yesterday, the
hon. Minister of Communications ard Information Technokegy was saying
that in this information age, English is tha commen language. When he was
discussing the position of India vis-a-vis certain competing. countries like
China, he mentioned that the advantage that India has got over China in the
field of Information Technology is our knowledge on English. And. he also
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merntioned that China has imported 20,000 teachers just to teach English in
their country. So, | think, while the language controversy will go on in this
country because of the historical background that associates with English,
we should pay much mare attention in India to the teaching of English.

Sir, at the end, | would like to speak on a sensitive subject which, |
think, is causing an already complicated education system even more
complex and sensitive and that is the new terms which have come up. The
first one is 'saffronisation’ of education -- Bhaghavakaran -- and the other
one is ‘Madrasas' system. Off and on, not only in the field of education but
also in many other contexts, these terms have come up. Firstly, | must
express my disapproval of the term 'saffronisation.’ Saffron is a colour of
our National Flag. Saffron is a colow with which a large section of Indian
society associates itseff with certain spiritual value. wu®r T oy W
IOTEA, W A A a7 &1 Yes, that notwithstanding, that does not hide
the fact that there are attempts, as Or. Alexander has mentioned just now,
to associate certain ritualistic aspects of our culture, with what our actual
traditional culture is. | think, this is where, without wusing the word
‘saffronisation’, we have to come to some understanding. BaIY = v B
s wfdy % Indian cuftutre, Indian history rmust not be attempted to be
cast in a particdar mould, which the multifarlous, complex, society of ours
has to accept in its full whole. And, that is a mistake being committed by
our political parties. | do hope there is some kind of awakening in our
system. And, that this -- what we call saffronisation, but | do not approve
that term -- must stop.

Let me come to the other aspect, that is, the madarsa education.
The madarsa education has been commented upon adversely in many
contexts, under many different connotations. In the context of Madarsa
education -- and, | am very happy.that Dr. Kidwai is here -- particularly,
when we are discussing other issues regarding the country, it is said that
madarsa education poses a threat to the security of the country, in the
aspect that some kind of anti-national training, some kind of anti-national
feelings are being developed and taught there. | think, in this particular
context, we must be very clear that with, perhaps, the very, very odd
exception, generally, madarsas are not indulging in these things. But, at the
same timeg, a question aiso arises: Are madarsas a part of the educational
mainstream of the country? There also the answer is 'No'. It is 'No'
because of one main reason that this system of education comprises almost
exciusively, almost exclusively of..(Interruptions)...
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SHRI SHANKAR ROY CHOWDHURY: This system of education
comprises almost exclusively of religion-based education. And, no system
of education which is totally based on religious education can ever be a part
of the national mainstream of a complex society. S0, how do we improve
this? And, ! think, the author of such a scheme is sitting right here -- Dr.
Kidwai. This is an experiment which is being undertaken in the Government
of West Bengal. The ultimate product of St. Xavier's school, a Christian
missionary institution where | studied, or, Ramakrishna Mission Schools, is a
higher secondary student, who has possibly passed his C.B.S.E. | think,
the only way to reform and bring this madarsa system, the maligned
madarsa system into the national mainstream is to retain the title of a
madarsa, for example, Calcutta madarsa was founded in 1837, which, |
think, is the oldest one in the country. Why the madarsas cannot award, at
the end of ther educational training, a normal higher secondary or C.B.SE.
degree lke all the other schools? This experiment is being tried in West

-Bengal. 7 had been’ recommended by Dr. Kidwai. But, the ultimate
solution to this particular problem does not lie with the pecple iike us, does
not lie with the Governmégnt also; it must come from within the community. |
was informed - when | discussed about West Bengal with Dr. Kidwai, who
had made this recommendation - even in West Bengal, while this thing is
progressing, they have not been able to go to the full distance to say, “All
right, madarsa is just any other school like St. Xavier's or Ramakrishna
Mission School; it gives a higher secondary degree, with certain additions to
its syllabus" In this case, certain additions could be Arabic history, tslamic
history. But the end-result must be a standard educational degree. With
that, Mr. Vice-Chairman, Sir, | thank you for allowing me to speak. Thank
you very much.
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The House then adjourned at one minute past six of the clock till eleven of
the clock on Tuesday, tne 2g" April, 2003.



